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11 T e S Ue Ao TRt hl STaAT HTe STHRT o T Uiard Ud SaTeearent e i Suctsddr giiaa
FH o fore @ amiiE & fogmH-sma i wmes i e 3t S3es fmion, sigror, foawor, fosh we e1mma 6t
fafraftra s o fore <t 1€ 21 @Ter weetT v ueh (ThTETH) ST, 2006 1 Yo ST 6T Td 7T o,
2011 AR e faf-remi Al Sfereear o oirg feish 5 3TTed 2011 | H] G| WA el Sl Te Ao STieehior o
2015-16 o SR LT T TATEHL QT i TSN o HIHed T TGTaT o 31 hrd IR 1@ 2

12 992015-16 H 350 & W Fw INE gu| 2 ATy s 7 feish 29.07.2015 ¥ THUHTHUST o 378l o &4
T TR TR0 fohaT| 36 T fieh 24.01.2015 | 28.07.2015 ok 3Tea1eT o g ok STl i it aft. of. 3,
qhTCN Hford, T U TRET e Tor HATerd o I ofT| 2t 3. OE. Hicish o faieh 23.09.2015 & 9% FHreish
AR % T8 T FRIVR DS [T ST IThT ST 2t 0o Sare 3 femieh 23.12.2015 ¥ THUHUHTSTE o 3Tee]
T HRIVT TR0 L ToTlT| $ AU oh I 2t SRS SIgON e FriehiT TR b1 ST AW ETe|

13 FOrETd av o SR e SRR o 4 Seeh HTAISI i 3T 33 Heca vl (=T Tt TTer STierehTo i faerie i
& oI e et afifa i i Sk rnfsTa it 15| AT Ut it faiiE W fomm & & fore St
Tyt it =R S3h SRS Sl TS| TTTEERTT ¥ IdqT | =t S3fT=eh Uett o AT |1 T A1 9T T T3
foparm 2, orer STiien ATt T 5t |0 16 BT 7T 81 a9 o SR foIf ¥ AR1ieh 99l o 51 sIaehi o HATASH fopa
TR

1.4 o ok R T e el 7 st vare o SR H 7ees (i st o ey § qeeaqol wid g8l 11 Jrel
T Sifafi stfrmEamd S i 8 et w5 s fafi =l | off

15 ETeRd SRITTRITET ol o6 T el Sen Qi el s ST @ehel! 81 o o R ST Seqral oh e i forzersor s
7T T TATHUETE 3 TAUE e SR TRIAT-SaeT 16 78 STRITesit o stferfer forem, foredr stfergfra smmmesit
6T HEAT 98 T TS| 2 31T HHOT ST, oft SR o6l 715, Foreet 37ht et €O 14 B T8 81 SRR o fofvr
el ICATET o TorReTsoT o ToTe, OYeqoT T o 20 oY JUH SISU=ITH et i TeRIe i T il e & foram
) TRYETT % TEet =T 3 SR @ forgetsor T & 9 ¢ ATl o STgHie foha i 2

16 aY o SR iy @re SreEnRE i 5607 FE R 1,56,551 TS anged S forg mu) 3wk sifafied o &
SR TS SRR ST 3,86,5 18 USTIhUuT fohT TU| a1 o SR 9 3771 TSAT o TS ATSHIET T dSfieror
(THUSTSTITE) T h1dl ST SR FeaT ST ThUeTaTie o 2] shefet 3 TsT 99 21 BalTs Tge} ST sfqwmet ot
THUSAHNTH =T Al T ST 2016 H o1 {oidl § Wt HATEH e AT SR L o) Yol § T 6 @rey o
L& AT hi Rk 31 151 I 2015-16 o 31 31 Reerf 3 STTER 24 T<1/68 IMMHQ &6 7 ST e
3R 29 TST/EE SMAGQ &= 7 Hererd |iufaa shl ST ol T3

17 UHUHTHTSATS a9 2015-16 3 SR SEUTRT H TS @Il 3eaTal o TRIaTT 31 forgersor o forg 10.34 faferem foratiom
AT WTeT 3cATat o 71,368 T o) 21,772.54 Toham @rr o 1062 AT (F FHAT b1 1.3%) o ToTg STamer
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SHTOT-O/ FReefiahaor oot ST foh 1T, arefifeh 3 < Ty STferfram 2006 3R 38eh iaia s i wef forfrrm
6T STUETSHT T T T L @ 2|

8T T R T ST &THT-FHTOT ST &1 T ohl ST 6! 1 FATT ThUATETSTTS + Tse @Tel iafor SRRmersit
& QeI forgettsent 3T 3T ShifHen! o foTu 21 UfRTeTor Shrishy STrford fohu) SHt JehR W §TeT Ue #ees 3rfafaem,
2006 3R 3G faria s Fadi wa fafemt & srera s & forg stfvmnfia siemfat & foe aftteor sefwa
SR forg ) wfrerehi < for wikreror shrefchm st qu =T it shrieR off Ao o | ety el S anf
AT H T oL T Toh=TehT STTerahTia ahi +ff derefieht wef forfere et o witreor faam mam

feemeh 1 ITHE id BT H1e B farsharatl o SiR1efo s amar-fmfor 37t 3 o whuaey i, 2006 %
e forfrari % STaTer Heiel Sugad (et gifea s o e e wie e - fooedt afErsH T STy & )
9 IS o ded 23,000 H 31fere T %3 farsharet skl wikreror fazm wram

EA HSTATHIIT bl @ Y, HATeh AU FEANT hT STATIHAT & M1k A T TohAT ST 8eh Tofs TRty
! e S et W firet | THTETEuaTs 3 2015-16 % SR SRS hiead |ufd shi 17 Saehi § AR &9
AT [T TR T, 32t § 30 el § 2 faws 2015 T 8% s TeiHeNad wsiiafed el i srivmar
T oft T T WA T 8 SR RIS T T Tearara ot oY, U Seacit (Sfiuhua STk 3ok waHte
TS T TARIET) T TE-STEIRTAT hi| WA = 49 TRk PRIBH Tl (SSocdsi) H T foram 31 39 3
Hecaqut foreR Wehe forw) wfirfa st Sk o GRW W i ffiaa fewafimt it et swreaw afuaarerd i Seqa
o1 TS| HTHT % 3890 & (2015) H WRA 1 TRTAT o [oTT THUl/SoeqUast g-ad dfd (el 12015 &
&1 a1t ok fore wewrarer Trgar foam T I o ehieerd Wiuforli o o9 9T et o SdTe foh) ST o i | (<fH)
T 23-26 TEER, 2015 % GO TRET H SRS Tl TET TTRIH0T Jeaeh TTeriiehior siaeh (FhIET) ST T
YT GET 7 bt si3ehi & oft 9T foram)

THTHTHTSATE 5T W T o6 & § e o foru thete SHithar 3iTh shoge S U e aud (sfidfiem) 3it
e $EETIE B ek THEHE (UHTR), STHHT o |1 fish 05 STaER 2015 i ST 6 TR ST T EEA1aR
3R TT0) TR (TR, TRTERT ST ST TR e S Heielt e UstT), i 371 ThUHuEuaTs § @
TTETT o & B T o foT f&m7eh 25 e, 2016 T Tsh THSIT I I EEATeR 3T T THTHTETSTE S3ahi
SATASH/STH ATTERT, TEINT o Gl &3 T ==t i oh fo7g fafsr=T <1 o |1ef AR ST o 37T Sead
{ferelt <hT ErweT K TS TR Rtk i JuT/sTaRisdier Ui o6 Eer e ERE o & H FET Sl HHISHTE AR
CIE RN

TTTEeRToT 3 7T BLehT shl BRTIAT & SITehdT STIIT 3T foRT & ST SUMTeRT ATHel oI o |1 ST UTesh
ST AR o qed 1l T & (R 8] SHeaTe SUTeATe TS UTHIOT forehrd weer (ST TasTigaie)),
I TR TR G TR Gl TTETT U HI-eh JTTehoT shl ait § Icak 93T o 08 FTett § S Gueh Som shreishd
() HeErTfora foraT Tl T @Ter EeeT We Wik STTHeRT (ThUETETaTs), WA o g Sscquarst sl
HTThH, TaTees Te IR e Tor HATerd ST T T 0T ohs (TetEre) o forea wamee faaw 2015 % forg e
FHTIHH % TG T 73 foeedt T U st TR fomam Thuauaustrs 3 i<t stfom e, 78 fioeft o fava e
fee® 2015 o STTET T STREHAT HRIHH SRS R3] T8 T HeTiorermery T, SFTe, Jurst, T3 § 1
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fersraat o foTu feien 23-24 S, 2015 i 31-feeef @rer weer Hee-iehtoT e SRS Al TS| Qe e
ST ST H 36k T SITTEshd UaT i & Galer § goTedsh foe o & fofe uwueeeus gy femis 12 ar,
2016 hT G TTETT ! ATHTIST (90 SR TETELIeR STER ! g1 & o foTt Ueh fomm-te shrieier Sritsrd
TS| 38 T § T &5 o6 65 T 27Tk saferat 7 9T foram| weft ®ai sh Wat A1 7 T31eTersh/SeehdT d9et
TR ATE-3Te 2016 H Ueh STl ST ST T4

113  UHUHUHUSTT 4 7% {oatt & Tid e § fedieh 14 & 27 61, 2015 Toh A 359 TR ST TR Tt
T ot foram, e 36 T Ue ITER Sedor BT & ¢ EETESy He0 1§ Ueh W oS | UHUHUHUSTS 3 319
AR Ut T off T foram, e 39+ uwhemuguatTs i nidfaiemEt & s H Sieshdl el o ol Uk 2Ted o]

114 VR H Thell sroal o (ol TTEeeRt, qIveh, Gierd ST T@es STeR 39cied] U o [GRn-Hawr” it & weter
Team-fAcer oft S for T 37T Heiferq wnfererom ot forama & e a1

115 “feforea sfear vremm & qeasr YR wrer Seet ud Areh Tiieer gy foht o @ gt st o foe uens e
HATSE o T A o FoTQ Weh SATe SHATSE ST ST 71T &) ¢ SRR o= H HIS[ET AT ST AT qe
BRIt Rl

1.16  UTEeh! ol 19T T e § H&H 91 & T Teh Hisiget U9 1 e fomam mam 8, fStees g siar qwhugey
HAfafE, 2006 % Sfcria ATgHERE/dSfiehd foreft ff wrer sHaraTet o Uefiertor ST TATsee o foraror i STt o
Hehcll B 39 HISTSS U I STTHT QTR U @I Scq1a] o Heief H 379 fa=me oft Wehe ot Hehd 2

117 SASTHTE YRl i ST S SATATAT bl ol & U6 T o (7T B3 AT AT A1 Tt Th3ATSETd AR hl 775
5ok AT avft skt Rageh! T W faish 02.02.2016 ¥ STRTHA-Y6 SHRTSITA GHTE (HUETd) A1 Ar)
1 T3 39 TEEeH o HTEaw § STRITAe 3T ATH o SIaUTE U5 § T8ct a1 38eh SIS ohl FHTeT 3hll Tehdl ol 396
SIS ol IS | T ATet 3-4 ToT 6t S srr ST ST Y[eeh STeRTiE o aTer @ ST Srefieh e
ST S SATHR FHLAT o T HHT J[eeh Tohel REgehl $eThE I[& i T T |ioh &9 & <=1 61 75|

118  VRAIT W E&TT e ATk UTIehT0T TSa/Ee MU &1 ohl TLehi oh Hishd HedITT U <31 H UHuHey AR &
TS ST o foTt Edqd Jame o & 2
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AT Tl WETT U& ATeh SAfef=ram, 2006 st e fovrsand

2.1

2.2

23

2.4

24.1

2.4.2

HEATH-2

Qe YeTHt Eeell R o WHeh o1 Rl U &l (o % WA A ol HE FS G, ToRIVER T TR
kT AT fore Wit <t ad 2002 Y st Tt § 379 W1 SR L & o 1Te, © =iet TeT 9| el ATH iR s
Tt s amet Tt rferfrm/3 et o TR o i WTer JEERTT ST HATer ohl |97 71T o, e @
TTEIT U AT foreres, 2005 3T I IR f3ham| St I <Rl THe ST Y @ 6T Ud s A=, 2006
o &9 4 it forar mam S fimie 23 STEd 2006 1 Ueeufa st et e & o1e 24 3TTET 2006 FH YR
o TSTOA (JTHTETO), ST 11, TS [ H TehTRTa 8371 I8 Stferfrar fofv fedement & forere ot S sfae-ramer
TRl U TRt EEar Wi A 3 saehi § Sriel quT HhRIT o §E ol FEH(d % e A o mm $fd §
TITESY TS URER Hed T ATl shl THUETH 31faf=d, 2006 & fsram=aa o fog semeehie demee stfemfaa femam
|

T HATIEH o 0Iid B § RAdeR, 2008 H AT W ETeT Te Wik STTRERT 3h! EITOHT 55| S8 8-S (+=0T
H Uehe- S {15007 ohT T g1 SR qud: hiAt <ot shi ST & g AT T ot feam ) s& At &
3 TR TN T ATFE/ASfeRToT i T St ToTTet A 831 - ATed e wie QAT T 39, St e
378 IS WIHHI F AHTET ST UHUHTHUHATS 3! Je SHaTiEr § 8 U FSHarT 21 HTehi o T &1 e
THUHTHTSTE % 3Tk STk Gl ST Aok TfHfit oh HTeam & ST I T TIEhtoT oh STHIG % o1g Bl 2

IS ST o6 ToTU FfEra Uel Tareesieht WTer ohl YISt Y2 i o foTe @rer wett udl #ieh SAferf=rre, 2006
¥ @ varet o o, sferr, foawor, fosht 31t stma s fafafid s o1 sraem 21 56 e & I & e
Toreft ey et o o AR TRy ST =pen foret Tmer fafe/aTmasT o ded i3 argHe/dSTehtor 8 W I STufEa
USTROT/ATSHE S[eeh Qo 3T TATSHE/ISToR0T shi TTel HXETT Ue Hieh SATU(EH 6 Sferid dSfieor 3o Arsae
H ST B

THTHTH SATEH, 2006 T HA 12 WHT H SiET T 7

-1 : TR

70 We | witred T, THR 3T e, Fe g e 3 sfifed 3 deier § swom, S aftmend € s 8

T : TR el TRIT U WT-eh UTTerehIuT

9 AN H GW 4 ¥ 17 8, S IRATT WTE E@eeT Ud e STeRUr ol SToAT, 3Tede iR weedi ol FRyfh
FR @, 3o hriehret Heiell e Tdf 31d, e STfeeror o STRepTiEt S 311 shH=ial, Ted HEs
eI o T, SR TeTTEshI AT hl TATIHT ST FHeh BT, AT It ST ATTIeh TIHT T 3T 3h
ToTT T b1 ST aTett ITshaneal Herelt TTarer &1 39 90T | @l Uetei o (0T, Sarer, foawor, foshr 37w stema
o1 Tt e & foTT 31 e Tnfersror o shdea it wifrat <t 1S §) e wrer TTiieor it S3e Seferd i,
ST | R o (IS T TEET g HAGH Sl TTshaT T ot Jrarer 21
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2.4.3  WWT-III STel ST & AT forgia

el YT 18 oITet 39 STEATT H W G&TT o AT (gl | Geiferd Susie, AT o SAaid forf=aw o= I1 7
Frerifia Sd TH €T | T ST aTet 512k Q9T ohe, BT, e STTeeRTuT, T3 Tieh T 311 USfeRn g At fam
o ITET o eI AT ShTT-ar oh T UTer o g 1T fohe T &) Suelerr sfreront <6t St fergersor, sifem
ATeheld, SREH Yoo, Sy ST, ST 8 TReeft qumst, Susiear fEdt & geemr sefe § wriest fiemm saa
Qe STTERA0T 2T STHETST o STTHR S8 0 31=1 A= fergia sfergfera o ot wifeh firerdt 2

i, 3 I8 it @ for 3o stfafem o Susty foredt e o1 s a1 SN St a1 wael 31 ug7ed a1 Hee-
AT ST BTN T H S ST 3T A1 T H et ek SRT IcTiad Foet-3ciTe AT forelt HaTi gy 7o
T G IeATIed IeUTE T AR Al BTl

2.4.4 ITIE-_IV W GTHET & Geier § arae= forgia

6 AL W U 19 W 24 €| 360 Terffid € fob forelt @rer amuft § wqwmen, Srshfer &9 8 U1¢ S alel SATfrTe]
aTe} ST I foIST STere BTHIA 3TerT W €T, 1T, THe shieTR1eh, YIS ohl qalTgal o AT, Fhcstfos
sfafire, foremres safire, Susfa &9 & wfsr e ot gen-sha fafemt # ffds amm & sifies 328 8 am 19
ST AR/ fafmt 7 ffdse gt o ST @rer Sast et STereT Wie THEHUT Uk AT o ST hi
AT TEH 21 TR 22 FT0 W o 3 fafiet Sfowit o wfiste 2, S farfremt g faffa s & e 7= 2

T 23 T YT ol Yeh ol T 39 T AT AT oht 7T o Gfer | 21 IR 24 10 9ok fogmot 9T yfsier
2 3l srgfara s e foat afsta 8 ses 7 ff Sustr § fof Yorsree @ seae i afd it qafer aenfyeifa
et & <Y ST $60eh SR 3T ST 3hi W, T, HTAT, SYATRIAT o6 ST H W i o T Serqul Afaait sterar
wafed 3rereT STien e o forT Scure st wstrarehar ot i 39 W gfdee 2

2.4.5 3ITITE-V AT &% G H IuSer

3O 7T | haed €T 25 B 36 IR g AT & fob @y verert o 1rama SAfifaem o Susien o 27ef 8| 36w Susier
2 for 1S =afer erferfaem o Soes siavia s famt 3 fafam & Seoiem & i arer amft sia & STrra ==&t |
39t 7% oft Susy 2 fo 3 aeenr fader samr (freerer o fafSer) stfrform, 1992 o atefie faneft @mer weret =1
arraTa fftrg o, fdsifera s rerem Suent St=re forfaeme s 3 wa @ witreor g 59 sy & sidala
frertfed wireht shT SgEeor hui)

2.4.6 3ITSATT-VI T WIAT &k Herer 7 foore Sl

TH STEART | 9T 26 ¥ 28 )| 36 @ e # e 7% GiAfE s o i 1 Sued @ foh @ wnfhEt 3aeh
TR sHaET | ScTe, THERT, AT, Tarawor qu fersht & vt =ron w3ty K 36 3iaid o et
e forferermt shT TSI o STTEY S| 9T 27 WTel AR o ST ST 36eh S s i 37 Rt
HTET | B O Ik AT, Toreehi Uet fershatail o aTRIca T Socid & | 28 H ey |0 o S 3
Sk STl S fei-r2re o Sl o 3FET 7 8 T I A19H W ST Qe sHe@ril < el i Seeid 2l
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FA™-VII At &t gadq

3O ST T G 29 W 42 qeh &1 TH W@TeT TTTEhior qeiT TsT WTel TTRISHT o gTical Higd Jad- Heitll U« &
STH TS o6 W T AT o1 A [eh, @Tel o€ o foTg SATs6E o STR 36eh Tsiiehtor, G sht gamral, fvy
TS, amraﬁﬁaaamaﬁaﬁtwéﬁﬁ @y # forsTerar st SRR, aqﬁr—rrfh?raamrﬁ @mw‘m:ﬂﬁmﬁ
EARERIE S weﬁﬂﬁﬁeﬁ HIDICIRCSINIRS R e 3T Ikl TfshaT ST shar grT TRt @mer a1
%@wwﬁwmél

FATI-VIII @rer frgergmoT

36 ST H RO 9T 43 | 47 T H TANRIATHAT, ST HEATST 371 {HTA @l SANTITATSA, el
TorecTre, TTer foreeTseh o Sl oIt el o 9 o qelT foreetwor & Heiferd Suef &)

STEATI-IX : UL R &

TH ST | O 48 § 67 2| SHH HIFT TS YTl STeAaT deal 37T TUT o WTel, Hfea WTel, TTeTd S o Wl e,
37 o0 < 3T Il 21 30 T H STEXIETA W, STodl a3l § ST i, TTeTd TeT o, el ST SATerehrt
& T T ST 30~ H T SHRT BT TY HRUT hiH, ATSHE o fo[T Faa™d 7 o fow &g 37 fohet Susfierar &
EIRI B STYET 3Heh! T B o1 el H HATET o 1 30eie 2

Freama-X Fute oiit w@er s erdtefta fesgmer

ST 68 § 80 o aITci 591 STEATT H TS WTohI =hl foet H Tofer Srfershrdt srfergrfera shad <61 ierehme 81 sed st
1 Teh AT T, AT SATererTiat i siferar, e weer STl fsaer o TomomT qem aeh! Tfsmanstl stk
STfRAT T TReATSTE & 71 €| T8 AT UH AT § ATATCr o STHR- i afold T @, for stfrfem gr
fofer sTferenrt svorar et 1 wifcrat ot ol 118 €| AR o Susi & foh =rraery ATt o e d W fomm
T Ehd o ST ¥ Erer wer SToRr o o foRieT =meners Tenfid e SR T AR R i
EXECE I

reara-X1 forem, @, Fren-udter o fré

T ST | 9T 81 | 84 T 8, T @rer Wierertor & Jgehl STATIG ST T 2 shi a=1 ATl a1fteh e
T ST T ST S TS 2| hE TR ST T HT SIS M, S 38 I el & 36 e @ o @
SISO STt RG-S oIt it shr afiieh ferereoft Tt wemer sfereheor & afifer et G e St avivear by
2, 518 992 3 g Hew § v st

reI-XI1 ; faferar

3G A H ORI 85 T 101 ok &1 SUH hg YLhR ohl W TTRIHTUT T TS TRt ohl 83T & qerm 399 faie qor
Torercforat e s <hY SRRt Te Rl TS B 39 STe g1 59 i o e weit 1= weft farfie @ s e
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T B 39 g TR T 1 ST ST @ TiftreRr sl fafSem sam s wiftd Tem S S 21 39 3t | Uea
T ol o s ot wifer TR aiifiver & & e ot it srge ot sk € g 2

gt

30 AT o 31 5 a1 STgra &1 TS 8| Teelt ST H 3 uid Sterat oh forewor &, foew avdt Tt S st
&1 BT 12T T 2 et STt & srferferam e & fafirey smmawr feq e €, < 5@ safrforam oy @ frea g e )
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T ET U ATeh (e ot e, 2011

3.1

3.2

33

3.4

3.5

3 AL - e T Te A =W, 2011 | 16 Te IR HedTor HATerd o HTew § STfegfed o, St 5 o
2011 ¥ AR EY

T HLET T AT AT, 2006 o HTid THTHTHTSATS 3 1 3TTET, 201 1 3! TR o T § FHeferfaa fafem
FAfergfera for, STt faieh 5 30TEd, 2011 | TR T

@) WTET ETT U W (WTE ST ohl ATgHd JeTat 37T usiieron) fafem, 2011

(i) T T U He (YehionT Ue oferter) fafsem, 2011

(i) ST T Ud O (QT 3caTE Hieh 3T @ gt uere) fafam, 2011

(v) e Ee v qens (faskar e oK wfdsien) fafeem, 2011

(v) e el U HIh (Ugeh, Sid fo A srafiree) fafam, 2011

(vi) ST G Ud 0Tk (ST 3R gfiera faersmon) fafsem, 2011

it o Ty AR bt et sTgge o Sfeaifed foram i stmee femter 5.8.2011 9 fee @1y

T W T A A A1 05.08.2011 ¥ TR g1l 36 o @1er Wrer i foi-afid s e gran
e STTHSIOT o ETH fHamor & geferd Ud Smeedsh e § aed T

HIS[ET Tl WIehi shl TG QT hisad T 31T AU Ieaw Al o 37k FH T 1 T foarm Tmam 37k
SRaw ST 3T & &9 H AT Il T AT Ui o T o Ger AT erelm +ff FIr &
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T -4
W 12T TTeX EIEAT US WTeh ATfereRiur

4.1 T AT UE HIHe AT, 2006 ST €T 4 % SUSHT o ST WA T ST Td HTTeh SRR 3l ETeaT
2008 ¥ 3T TS off| 78 TTEy TS U e HIohi § Haitera @t Arett o foTg, forfrermen deerm € ST gesh! ST |
a5 T, g fervmfter e o e o’ wee e 6 g S 2

42 TR Ud YNGR el TAed A @ GRETT Ud W1 TR0 (THUHTHTSTS) sl JSTH T HAT 2
TR e ST Ud WTeh WTIeroT o 3Teared 3R e ey STfaenrt i Ffer ohg sRepr g ot STt 2
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2015
TR W TET T e JTIIRIT (hefi TATehR At o shad-samar deteft gfsham) deme
faf=m, 2015
1V. et Y aeafoat smeifra s o forg weiter srferem 3 forg wmer sferenvor g st wes/
ICIEp LI C)
TS o5 7T 2l T ST T ¥ 5o 319 (THUAUE), AN (i) UHUHTHAR, 2011 H 5 % 39 o A
o AT Hefell grer HTTehi 2l G
2 Teshieed i Ut 3 wate fafiem
3 e kT o 1T TSl 14 ol STHd EHTg
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T T T U Aok TTRIRoT (3Ti~eh @it ue Asiven Oett wereft gferamd) fafs=m, 2010
EREHGR

AT |HTT T AT T o FaEAT oh =3 o [eTU ST STshRAT o fewm-fasT

Qe forgetoT Ul H3Ta o S — (i) d Td 3, (ii) e T, (iii) SIS U A 3T
(iv) ETer WS 9erel; (v) et Ue St SeTe; (vi) oTqu; (vii) HeTet; (viii) g el g 3edre;
3 (ix) fcrera Gareft wmmm= fewm-fadsr

e TUTT U HET o foTu St el forshra/areierolt <t s o feem-fade

HATUehaH ST HHTE J1d LA o [T HEAT o HHE T hT [HGId ST shi HHTEATY

= # A=t
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14
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T T S o A AIAhT T SR — () RITHAT 3R SheA-qd sr=dli o foIg WeH-98 T, (T)
Qe HIhe! 31T (hieg § qa), (1) /e 3T, (9) sl @R, () wifdes Tfee - @ Us, (3)
Tiehifeish U — W IS, () hicIawd NUHe — @ U, () Sifedd HeeRachie — g IS,
(3 TR HeaTsachse — T IS
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23

Torf\y=1 @ Scaret § Hredieret 3T ATedieret S ST ST

24

R UshH | U=sITgHT forTie Sfiet ST

25
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TR 3T WeRd ITaT o [T AIehi b1 GHeH- (i) STHT g8 Shadrs; (i) ST 88 oA, (i)

- ST B8 i (iv) HSE o hect; (v) TIEE Ao 3cUTS; (vi) Feideer afcrat # qamRrer fefey
AT KL, (vii) TEsaeie go=r 3aame; (viii) BTEET det; (ix) T 0o 1SS (x) Ao 3E;
(xi) STHT ST Ao 4T, (xii) TwRyiesha {8 3 31 (xiii) ST g3 &ctw Hie

28.  |WifEd g

29. LlEGRCIBEE T N ]

30. [C|ERSERIE]

31. TSR SHeT

32. EH

33 Wmmqam(@wmmqa@mm)%ﬁm 2011 & 3u fafm 2.5.1 (%)

L | W TR et AT AU whi ug] SISt 7 e
34, |l AR SR SR 3T IeUTRl o AT FeH Siter Hefell /e
35. | TewenTE etk Ao ISRt 31T el Ue 0ok ScdTal & T feeeTs Tt i Tfmnd

FHS AR/ [ATHTHT T AT HTAT

83  UHTHTH ATATHIH, 2006 HT TR 18(2) (F1) G Y& (kT oh A b5 GLHR h a2 o STTEN STcATTRIHAT 6
T W TS TaTel, ST WTel AIHehT o GHA o Haiel H HElaT §eIee ST # Smiiet are g garet
o 5 WA ST ITTT ferfererst sht e foram rm 21
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Qe hl ATATd

9.1  UHUHUHUAT I YT Fitsh S Tarees shl Tl i A IHhT el i oh fore Forram @ fo aeg & wra
o ToTe ey sTmf guferd, wes S et 2 A # WTel 1 ST e geal Ue Wies STfaiem, 2006
oI 25 o 37efi foa e ) stfforem  wre Suster @ fof 1 it afeh v # s Trer At STt S7ere 3ue
et a1 forelt e srera fofem o Sectom o ST et S 3ed 7 ot Sus @ foh hs weRr foeer =amn
(foreprer et ferferermrr) sfrfem, 1992 (1992 %1 22) o Fiaia @rer &gl o ST 1 Tfaue, Sfdsier STeeT ST
F=rer T st wv 5@ sttt 3t seeh Sfavia o et we Tt & starfa feife wmeht s stgawer
Ul AW, wheHe i, 2006 s SR 47(5) % STTAR WTE T ST gl & deie H @rer S
T Tferehd. SRR SRt THAT T SR 39 forveioor o oy uwuduausts i wusfine st sttt
SRITTRITEAT 3Rl ST 371 SRITRITEAT STTeeha SRR ol 36eh! RdTe aier faT oh 3TaT SISRTY| SRRTRITET & STH adieor
Tedtet o STTET AT T T WTey ST detelt Tae] G2 foram St &

9.2  UHUHUHUSATS - THTATH AR, 2006 T €T 47(5) % SFTAR 21 T3 €A1 i Fal hid g feeett, 4ofg, ==,
AT, DI S B SFGITE T AT W (FHE, AT I 0 @fed) TR ATTHRT FRIE Fieh -
TocdsR 2010 & @I 1 I A T TiRAT <RUTEG, &Y H AR Flch 36 AT i AT e Gare s 1647 2
THTHTHTSTS o 135 TAHT 0 HHT “Y[eeh AT bl TR AR % &9 § AR fom 2

9.3 3T 2015 HHTE 2016 Tk 2hl SHeITer o G FAQ T ot ST STHY foh 1T Smarfy srarror ot Sisief} stfehg wwof-1
¥ few T €| 71 Glera fora ST @ fof ThuauaustTs + 1,03,44,881.24 Hifgeh o SATTId @l 3caTal o 71,368 T
a1 e g Sfskan 3 21,772.54 Hifdeh @ra s 1,062 FHAT (1.5%) o T STATei SHI0T-05 ST foRT 71 3725 of
T Toe T, SRIifeh of TwhuEed STRIFRIM, 2006 3T 36k 3Tef o farf=rmi st are T2 &t @ 91

9.4  WRIEY T STATAT ohl I HL hl TTHAT hl TTA S 37T IHH 7 ITd TH hl 77 T o fAT o9 2015-16 %
e Ffefad et i E:

F)  UHUHTHUSTS * STEHHT o=, Hicrehrd, Herg, faeef, Hiei it Qi 38 sel 8 3w avt o
TYTT O ST o1 U ST o1 ShTH CHTETHTSTE o SIS foeraie fores (Thamseiue) g fera Siran
2

@)  fedi 14.01.2016 1 GTE GLET Te A (WTE HATAT) =T T ] A sht et ThuauausTs
AT T ST TS|

(M T AT T HhIeRor T i T = i ROT H T i AISHT S8 T8 8| STRTHA-G6 hiTSiTd St
(FTTST) AT T HE == Cehel flagsh! 8 3ot @t T W fe=ier 02.02.2016 @ & fear mam|
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W] ST sh ATt Rare SHUr sht et e ST aeror § 32 3 a1 7 8

o Sufther 3usivT o foqu strnfad @mer

o Tsigd et SR ST @
o ITEYH Ud foshra o o stmenferd @mer

o TERIfT 7R STRETEH o foTe st @
o SR Wt wfaeagiat o forg stmnfoa @mn

ST FHAT o 0T 6 AT THUATaTaTTs = 9%1 T H THUSU YAt oo sermmsmerd sttt
1 2| ST ST ol ST 82 & T@THt 92 T 4 T3 8] TS SANRIestt i @@ o 12 §

QT 14 F T B

THTHATHATHTS + TSN S HTAT Foerae § ThEaaT sH1E T o oAU 135 STTel ot &1 Yok STferehii
£l EITf‘;JIT{j_v_d SrferhTicn o 9§ ﬂfﬁ'ﬂfvﬁ fepam 2, foterehT feraor http://www.fssai.gov.in/importedfood.

aspxtl'(ﬁl'lTTl'qT%l
| : 1
ARO:1 AT 2015 T AT 2016 Tk TTE TATA UTH HiA Hareft Tehs
derme | A | Hifewmed % fhu g srgatfe
HFHA|  FAAET | UM Y- |[WRwEAH| oMmty | WiRwmeAH
el UOT-OA SART | | JHTOT-U e
frg o ELEL R
I=E | 12843 | 2188837.50 202 | 8825.57 12636 2158440.12
HEE | 1347 86459.25 259 | 4806.26 1088 80979.29
feeeft | 6738 41629.43 155 1126.58 6548 30673.16
HIARMET | 5626 2144536.42 32 | 2608.78 5590 2130984.87
eCH 43317 | 5481331.86 364 | 3378.56 42870 5430718.46
BT | 1497 402086.76 50 1026.79 1447 341551.42
plu 71368 | 10344881.24 1062 | 21772.54 70179 | 10173347.33
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T T-10
TAA--TSI/EE I & § ETer €T &t fafaamT
10.1  ATSERAT 3R USieRTur:
2015-16 % S 5607 a1 AEEE ST forw Te, 5@ femies 31.03.2016 o T AT TR (HUAT) FRT S
TohT TTT Shelr TITSEET ST AT ST 24,917 Bl TS| STET ok ST AITSHH! T Heiel &, TA/E “YMEd ThRI §RI el
1,56,551 AT3E® ST forT 7T 31T 3,86,518 GSTIehTOT fohT U] 31.03.2016 Ok TSIT/EE “IMAT &1 7 A== o 3fariq

7,08,664 ATEH ST T faT & 3T 27,64,000 TTET FTHTRRT hT US{HL0T ohT B TSAT T TG “IME &7 § ASHE1/
Geftertort hi feerfa amoft 1 9 <91 s 21

102 TSIUET <y ot ¥ vwuHuE At o wrataad & e § a9 2015-16 % SR Wi

102.1  2015-16 3 SH He1T GelTehT GiHfd shl a9 Saeh i 21 01.03.2016 ok She ¥ SATEHL HiHtd i 16
et sgeh ohl 1T, TSt Tt/ T &=t = 9T fora 3t ST 9e ot == 1)

10.2.2  TSI/EE T &5 & TRt gheqor fad It o Bt afshar ot Taene i o e @ it ot
Tsa/Ee “enied & e foftad § 39 st seirer Thuds g W €Y S gehd 2

1023 TS ASS/STUIET TR THUTISTRUE ST 31 73 1 S, 2016 H FHieh0T {eTorst f SHHATE M HTAT LA
T foarT R TR (oS § UHUASTRUE TR 3 oh1 SfhAT ST o & 718 2

1024 99 2015-16 o S (ETIRIT 9 TSAT/HT “INET &7 T ATSHET/AS{eRT0T o fTT SHATTATS HTH AT
A T feam 81 i 30.03.216 T Fo 33 TSA/EH “XMET &A1 4 HTATET HIH FAT FALH
fear 31 «9iw 3 At e, TrTeie IR e TS U st ASHT 2016-17 i FHEETE T H

RIECERESIRER]

1 | Tl 27 W%, 2015

2 |FnEs 29 7%, 2015

3 |few 10 54,2015

4 |EFET 16 5T, 2015

5 [|fTg 21 @, 2105
6  |Pqu 26 T, 2015
7 |dfE S 15 fewer, 2015
§ | 3ieum AR R v 18 feds, 2015
9 | AR FHWR 30 |, 2016
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10.2.5 oISt o foTC HYwh W ETaT AT i +fh 1 113 2

102.6 e ST0T shl A T oh foTT ThUATETATS | feeedl, STt gaur 3t =iEime i Teei/ae i
&Rl oh! fieeh THTATSSR, 39 50 TeToT ST aTel Seiag T grer SAafieror wliferr (Surud) SR
SR R foafed frg 8

10.2.7 OIS, BATS SISSI/AGUIIET SN T&TT haid TSI oh AT HH=ad sI3sh 3hi T3]

103 HT I UEA
. Tt st o fore e s o shre s fop wrem) ferfirer ferermeent 3 wmer o6 e 1 )
2. R TR 3 Tl o Aaria et ST R argdie 3 A afshar sy i )
3. YA A @rer qRETSHT o TS E W (oSt § TR T GRreor o T Sfsham ST o )
4. TS U ST o A H STHRAISAL 6l STERAT 9gH o [T T=a U Sl TRATSHT ST 6l 75
10.4  foemuei= uge
1. wHid ATHet EefciT dIda/HIaTsel U0 SHIHT ST A T
2. ATEEfET 7R dsferr fafem & aftedd
TT/ET <P &0t o T9TEeh I e sht ferawor

10.5  TSA/E “SMIHT & TN 30 &1 H THTHTH STUHIH, 2006 % HRTEA % 0 7o &9 4 [er &) a4
TS/ ST &1 GTel ST SR e o fau & ot ot Aferprdt (qa), sifvtia stferemrt (1) ik
QT HTET SRR (THUEAT) SAfergferd o o 2

—

o fo e Tl 13
T fopg o &t o 19
foraeh fofg TTC wopmrt 628

TTTOe 3 TS HeTe SHAET 03 379 deh 29 TAT/He “STIRAd &= § Herer Gifa et st <1 <eh 2
TTfOe shi 7T ST gt 05 31el ook 24 TS1/6 “SMiea &pti o STfiefter fgsdrel ToTfue sht <1 <ht 2
TS/ ST &= 5 SRR <=1 oh foremer |uft 2 3 fom mm 2

10.6  UHTHTH HAUEH, 2006 % STl TST TANRIAAT 4 SRR RIS o &9 H H1d FET ST @1 3R
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ATk forTcwent o1 ATH sIecTeht WTe faveieh T feam 7= 81 a9 2015-16 3 ST TS TATTRITATST ST Sl 3T
gtteqor & feraor awoft 3 7 few mu g

107 ¥ 2015-16 ¥ o Wit o an § AR 6 T8 armivenTd/emey sttt |
1) THTHTHUSATS 26l IcU1E STTHIG AT o HIEIH § STElTehd IcdTal i o/ farawor sig s -

ST FO 1(2) 201 1/AZH/THTHTHTSATS AT 1, f&1ieh 21 319, 2015 R fdsr feam mam o 6 o
Scarar 3 fomior 7 U@ wreeh 3reran vere <t € sterar foren fmtor # Wt Srenfiferar steam werwt sterar
T AT SR BT & Foreht e 3 T o e & wenfud 7 g% & steran forrehy forshy/srivT s i
sfoeTer 7 B SteraT S ScTel # U@ Tkt skt TN YUl & SRt 391 § Ueelt SR ST B T6T Y, STk
T e SR shi 3eaTe SAFHIEH o fIT e T g

2) 7, T e faafiree o1 <At 3de oo fog SEeiart” S amT 22 3 S T aTdl o 3171 G 3c1e
TSrereRT ST fem/EietT STTeher el g o -

HA HO 10/RIY/THIHHE TH/THTATATATS-2015, faish 05 5, 2015 R #. =+t sfea fafiee =t
HIFE ITIT o FAT STEARTA TR GerATeh uTg U 77t 36 Tood sht @t 09 rgrifed forerdi, <Hft fiew
HETAT To7d forg SeeHart””, Fordeh fore StRem/awT SATeher e fohalT T @ ST 318 STHIGH e fohalT
TRIT ®, T SITSTR S99 HIT hT AT fe=m mram o)

3) ST 3 foremm @ft fmiaretl S stieh o eai, Treanstl 37 HeptiT g Trewsht W Thuduy sTrfwm

T Jard -

F) HIAI HO 10/FIY/THIHHE $/THTHTHUHATE: 2015, fish 08 S, 2015 H 37 TSI, TrearaAt
HI AR 1T e Searet AR Fwiar wrer syemRiE o foaor €, foien o fenre & s1gan
THFTHTHTSTS o AT/ |2rd &1 2

W) A H I AUHhIRA W IedTal o fofarHeh FH T 3 AN AR % FTEY 7 91 T Eref
eTet o foreg, UwuETE At iR 31 Ay fafer (STTEHiet |fed) o TER FHHaTs F
Tt fea T R

M) 3 AT o THOTHERY HEE U [HeS SR He At $iear e o 3T SHmehisha
JeqTe ST HT o) ferd STt o oft 7o e <Ryt T o et @ Al TSod THEES
BT IUH FAT T ferm 2l

4) -t HEHT (YA I THTHTHUATS ATSHIET § 2 o o6 Hefer o shriiere SATee fedieh |5 e,
2016 -

FIATHT 1 THTHTHTSATS AGHT & 2 & T3 2| Faet Hieget & o e o g, feh stefia
FHATCHT 1 i)
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5)

6)

7)

8)

9)

ThTETE IR, 2006 T SR 36 % I e AU % fIC hwETHTRTTE % i il
61 SRS o TN HrI e AT feieh 09 e, 2016 -

HTI o6 I feTeh 1 AT, 2016 & AT B0 TROTHETEY a3, =SNG o 39 &= HrIier gad
SR L o oAU T HATeE T HHETS T o TS § HISE Tl 71 S|

Tl HXET TS W (WTE o8 ATSH T 31T dsfisreon) faftem, 2011 % faftam 2.1.2 % gar @@
TETRAT o foTq ATSHE S/dS{ 10T S shl THT HHT 04 7S, 2016 Toh ST o Heiel § AT f&ieh 05
Ll 2016 |

FAMATHE SATereRTIE o &9 H &RETToeRT & AT [+ HATehTIE o ey H Hrier TresT o 25 SHal
2016 -

#ft TSI TTrrehaTg UiEe & o el Stferepr Fgh fohy e 37 oft <. oY, et Rl et &
Ffefees T fom |

Tl SR YTEAAT H HHRISIH TIIHE % GaTeaeish o T H ITINT I TR o Hefel H 7as1 feien
30 /1= 2016-

Qe SRR i e TeTHY/RESH & S o are-|re 7 Gt w0 % fa 6 st @
W #hl ST hl THE shT AT HT i G 2, TE TTrerT feaim 1T fof Wbl o6 foreg shriars aefi <ht
Gt H STEqE H AT ST T EET SR shl GUHRT o TR @ foh Teeti/aredret # uHuEst/ et
e i Suferfa ut 3ueh fuiar foeiv o fowg, Tad=/31imis ae deh ST 7 foraT SITe St deh T g
IE 1A 7 = o S foh SAeret o Snwor fohe fomm Aeifeas eeme gemaade (SIS 5-621) i
THTOT o SR SITHSIEERT STt T o]

SIOT AT, Tl ehi ST ETEed qiehi T STafi e eRiT o waiey # S7rast famish 30 71, 2016-

g foter form wam fof T Srafia, e qent TR Tereed qishi o HIe Sifw &9 4 stferfd fog s
SRR H & TS o STaat % wieeT 0 Hifiv Wit S 39 STeN Y UhuEugueTs deense W i
09 Rrcisre, 2015 s TS febam T @)
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FROM 1: TSA/ET “oTTiaa &= | ATgH AT/ d<iteror w fiaie

HAE0 | HTAT S feru T wTEE e feru 7o UsfteRtoT
1 fuga 3R e fig 538 6118
2 TEr 29T 31384 32902
3 STBUTTEIT 29T 1793 6296
4 |q 4266 2344
5 IEFAN 9353 24336
6 ETe 2894 1506
7 BTG 9645 9101
8 TR TS TR gt 799 2350
9 T U g 588 3246
10 et 15197 30827
11 e 3420 20448
12 TSR 52522 144222
13 giemom 7352 15452
14 femmeret wewr 8038 87364
15 | ud shyHR 9459 82912
16 ELRCES 5765 13881
17 HATCh 74776 202977
18 HA 44567 144651
19 ALY 1 412
20 e g9 38549 389885
21 HERTE 205688 691285
22 [wioTgR 864 5010
23 AT 1578 3108
24 o 440 3433
25 ARTAS 362 1417
26 anfem 9179 13299
27 TgeRt 1221 2148
28 oAt 18295 105290
29 TAEATT 23,482 86276




30 Turferrm 1343 4510
31 afererTg 28843 151091
32 AT 15347 12694
33 |Bow 1161 3848
34 |SWREE 8206 6339
35 3T TS 50,284 400777
36 afgr srer 21465 52845

Eiu 7,08,664 27,64,600

HeT T 34,73,264
AR 2; THTETE ATUT®, 2006 S i T/ “ITTiird &t § T9TEeh I o=
T €O | T T AH THTEH |G T €. | S H1 . | (ruaen i 6. | e | fesgmer
afufa

1 | 3teae iR Fear fia 1 3 3 14 7l 7l
2 |ertmwaw 1 13 17 45 7t il
3 | THuUrRreT gaw 1 20 20 3 7 il
4 |arEms 1 27 5 40 7l il
5 |fEw 1 38 9 14 EEd EEd
6 |ddme 1 1 2 2 7 il
7 |oETe 1 27 27 71 7 il
8§ |3TERUE TR EAAT 1 1 1 2 EE Lkl
9 |emwEda 1 2 2 2 7l il
10 |Reet 1 11 6 12 7l 7
11 | 1 2 2 17 7t &t
12 |7 1 33 33 259 & El
13 |zfemoms 1 2 21 12 7l El
14 | feumeer R+ 1 10 5 4 7 7
15 | ue i 1 22 19 72 il Tt
16 |SEs* 1 24 24 202 7 B Kl
17 |=ATech 1 30 36 64 T& EE
18 | 1 21 14 57 7 l




19 |ereada 1 1 1 15 T il
20 |weg U 1 51 51 182 7l 7
21 |WEnTSe* 1 7 62 298 7 Kl
22 |wforges 1 9 9 9 El T
23 |darer™ 1 7 3 7 7t il
24 |Toeirw 1 8 3 10 7 EEd
25 |AmTeE* 1 11 11 11 K s
26 |t 1 34 37 26 & EEd
27 |ggeedt 1 2 1 2 7t 7t
28 |dwTar 1 22 22 46 7l El
29 | TSTEAT* 1 48 42 87 7l 7
30 |Faferm 1 4 2 2 EE EE
31 |afrerrg 1 32 32 584 & T
32 |derrET 1 10 15 9 7t il
33 [P 1 8 9 4 El &
34 |IwrEE 1 13 12 31 7l il
35 |SWuRW 1 75 72 695 Ll il
36 | afdramers 1 19 19 42 1) il
anT 36 667 649 2952 29 24
A2 T 2015-16 % foAT Tt it anfiier fate wcfifera 2
HRUM 3: T 2015-16 & 10 afies wraiien w=moTeT wieror fare

THH HO | TSI T T mq?;?gm i | sfufdm | Biw e | fat (s fag|  ds Ty

1 LR 156 156 25 0 0 0 0 271000
e fiw

2 3TTEr g9 4860 4860 870 194 347 4 83 5215000
3 STHUTTEA TS9T 290 290 30 0 28 0 5 15000
4 |oTEw EENECEH] Wg EXNECE] Wq; Wa% EENECEH] W% EXNECEG]
5 ﬁ?ﬂ' 2032 1447 35 0 93 0 4 20000
6 e 96 96 12 12 0 2 102000
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) OTH THAT ehl hel .
A O | ST HT AT o S e | oufufim | wiereEdt | St |soma fig| s T
7 | SETe 1026 1026 298 3 17 0 0 85000
TR TS AR
8 i 40 40 5 3 0 1 10000
9 | wEdEa 106 106 11 11 0 0
10 |feeeht 1472 1472 239 149 0 0 0| 4482500
11 |™am 1132 1155 72 0 4 1 1 5000
12 |TRmEa 15115] 14891 1242 30 507 1 182 19005906
13 |gf@mom 2121 2063 180 7 149 0 111 2743600
14 | fewmerer gaur+ 296 305 55 19 20 0 180000
15 |1 uet shuwi 1354 1215 334 1 335 215 0| 2214400
16 |oREs ITASH TR . IqASH TR . .| Suctey & . IqeAsY Tl
Tt Tl Tt Tt
17 |ewtees 2894 2340 433 58 0 0 436000
18 |ter 2364 2196 459 138 246 17 44| 6633500
. ITcTo | Suctew | 3ucew | Sacen ]
19 |eeaga IUASY TE . IUASY TR . | Suerey .| SucTey T
Tt Tt T T
20 |wEw Ry 10035 9994 1311 82 879 36 447 4,48.26,000
21 |wERTSE* 2019 1400 345 396 85 105011 1225500
22 |wfoTges 67 67 0 8 8 8| 1,64,000
23 | HETEE 124 87 0 0 0 0
24 | faem 24 17 0
25 |AmWTTeE* 187 187 76 32 20 20 10000
26 | afrfeem 211 211 61 2 1
27 | ggeet 827 827 11 0 1 0 1 5000
. JUcTeY ¥ EEGEO) ERNES) NS NES) .
28 |uwITer IueTs Tt ) IueA Tl . | Suctsy Tt .| Sucrey T
T T/ Tal Tt
] RS | Suctew | 3ucew | Sacren ]
29 | TSI IS TR . IUASY TR . | Suerey .| SucTey T
Tt Tt Tt Tt
30 |fufoemm 5 5 0 0 0 0 0 0
31 |afdermrg 1742 1783 607 107 308 23 202| 5890800
32 | e IqASY el : JqASY TRl . ] IuASY I ] IuASY TRl
T8t T Tt Tt
33 | BOu 814 814 17 5 0 0 2750
34 |IWrEE 1073 1073 183 10 95 0 0| 1535000
35 |IWURW 17,726| 14833 7189 506 4864 164 2370| 115120480
36 |afem e 102 101 71 1 13 0 0 0
Total 70,310| 65,057 14179 1643 8102 105520 3482 | 210198436
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11.1 ST el F 7 ARIEH 2006 T GRT 29 (3) % TEEM 6 STTER G STRR0T T R0 sgaeer g
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/T 3T 70 o= aw 2015-2016

. qrféat & A afer

1 | foqme o7k 39y fesmes 1,20,86,630.00
2 | Rd AR G e 5,84,637.00
3 | dFSATe IUTET HEIH 23,00,000.00
4 | aIfmw® 11,91,465.00
5 |cRTEERE 11,770.00
6 | CHEISTE, qrE 2,00,000.00
7 | SRR & e 12,80,750.00
8 | hier waekfewfT 14,69,998.00
9 | sfoeam efoee Hex 89,740.00
10 | e TR FHHET HeaTor §oF 35,000.00
11 | TR e fers ohes; Har 1,63,369.00
12 | IS U §EIH 57,000.00

& 1,94,70,359.00
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HA. qrféat & ™ afer
1 forgmo o v e feeme 1,73,39,611.00
2 1fim wie 1,03,489.00
3 1T ThTS 11,990.00
4 wifd 3fveam Sitae 21,840.00
5 TehiTehl HeET Shrsii T 1,50,000.00
6 T TS 10,200.00
7 T BTt o fHewreh (Tergi) 62,750.00
8 TS BASTHE TS HEIH 35,955.00
9 THSIT BAHTE 67,250.00
& 1,78,03,085.00

/T 3R AR forsfr o 2013-2014

HA. qrféat & ™ afer
1 [ERIEERC IO CRRE LRI R 5,50,55,664.00
2 AT 46,000.00
3 T TS 9,900.00
4 TSR ScTEhaT Tiwe 1,000.00
5 Tferarera TfRreT 3R Yeier dem 2,000.00
Fe 5,51,14,564.00

TRUT A 31T forfer ot 2008-09 & 2012-2013

. et o I afer
1 wafidt yrgae fafies. 14,134.00
2 TRaet TR @ FHERT TEfus 2,167.00
3 JTfreRd SRR, =18 10,000.00
4 3TfreRd STTRrRTY, STOATe e Jam 10,000.00
5 3TTerRa TRt & a1e =13 10,000.00
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6 ST e 1,200.00
7 FHHITH T HTET, S U hHIT 2,45,073.00
8 T 18,50,000.00
9 F=IHL THITHUR 3T 30, <=3 58,148.00
10 S SfY., wemEteeR SteRTer, st 90,000.00
11 327 faredT ud ST At 2,64,900.00
12 ST AT 2,34,008.00
13 formTo ue gv v e (Sudd) 44,56,977.00
14 39-fFewTes f3ran, STeveTETe 1,002.00
15 T TS ©T Tt TS 79,750.00
16 TeTafe foeefl IR Srerret 50,000.00
17 . HH, gfvean fafies 16,414.00
18 IR TR HILT TS 2,00,000.00
19 WY STeftr €T, siTeR 4,37,698.00
20 TS 90T 47,43,444.00
21 wH.uy. foeesi o, fafies misamEme 2,00,000.00
22 TS TATE HETEE] (HTEEITHUS) SR 4,56,400.00
23 JUTHUH ST W1l ETETT T HTFh Segl 1,61,600.00
24 9-fee — 318 1,10,000.00
25 3u-freemeh — (U U off oY) ueiteet 44.394.00
26 39T - TETerd 10,000.00
27 3I9-fewTe — HretehTar 62,336.00
28 39-raRTeh — HFg 90,000.00
29 T A A 1,96,363.00
30 foameer fig 5,625.00
31 AR &t et 4,237.00
32 TH % §AGR 10,000.00
33 TH.TH 86,400.00

S5 1,42,12,270.00
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A o HE=eh Ta WET oraTaitereh shi WIRE e TTer erT SR Aok TTERRIUT o TRat o1
31 |, 2016 T THT A9 T goreh ATfse Fare

T foRiTer Ue TRt oRaTHReTe (e, TfrT UE ST i i) AR, 1971 6 9RT 19 (2) % SFerta TR @rer gea
ST AT ITTreRTOT (TfershoT) st I 31 |1, 2016 3T Herd setd 3iie 7 39 fafer 6t e o o 311 v o321 37 wnfet
TAT TAH o Trat o Sifee foram 31 3 foredfter feramfOmat sferereor o6 wweier ot foreiiartt 21 gt fomiar s1om siifee & smam
W 3 Tered e T uX 1ot Tt oore T |

2. 39 YU e Fdrd # affertor, Ieqw crariah L, Taish Wishi 371 TeheIehivl & HIGS! § ST o Hael H ot
TG HATER 3 o SR T W o {2157k Ud et oraraitersh (diusht) i fevafort sftrer & fafer, femi wa fafaemi
(3w i) 7R qerdT-we-shrashTidT qecisTl geatte, AT i o, Wil fored T -1 o 3ATfse sraetteri i fdtd
Frreqor feaiei/fusht siifee fravet o aresm & o7enT @ < ST 2

3. T I 3ifee WA H HHIRIT: =T Rgieh b o STTET TR 81 37 TR 8 S10erT @ foh &0 o1 ofifee ot s
TH TR SHTU ST I 36 ST Rl foh &4 foreciTer ForafOomIT o arqoeh Tt feoafOorli & e @i o S | qlfeheh SHATZATE fiet
ST it # forcttar foramfomit o iy o wwrel & |edlt ST wereT ot TE0T & HATIR W Sit= A1 M il 2l Hifse
T WS ST TRATeR o TG S Rgial 311 ATeieh STIHTHI o STl o Aro-ATe fored 1 Foraforit o SHar SReefiahaet o1
TR AT it IS BT 21 5 forvem & o g Siifee # g T o deheTd SATIR §)

4. 9 ATfe & TR T gH Fare o § fo-

i) B 3 Feft TS ST TRt ST o o €, ST S weliead 91 37 foreame ok SR o g e S o fag
AT |

ii) 39 Fedte o wrrferet siei e, 7 e o 3 TiHEt Ue 7T oh e W SRR o foied HalTerd g AgHifed dal o
FFHTH T o STTAR AT AT 7T 2|

i) g forer  STfRreRtoT ST Suge i st S 3T Heiferd e T U, ST g Ut sifea i e & o § TR
2l

iv)gq Ig ot fard & € fo:-

1. S ve

®.1. <Fam

®.1.1  Tafga ffer (ereEh 3) sua 2.34 a0

TR = 93 2.34 SRl fafed ffer o &0 4 giie &, St o 2011-12 % SR ey vd aRER et S § I o
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@AM 1 TR off 31 3 o sfrereor it sterer gt o = o6t 18 ot 39 & fafea ffer o & & g smar @ 21 3@
Tarfe ffer o sfaia = fewm s sfira ffer o starta fomn s =few o, fer sror i ffe a2 2,34 i % awig
T8 ® SR forfea fFftr e03 2,34 e feres gis 8 R

®.1.2. TAUTT SAATE S YTTLUT: TU 28.81 HS

a9 2012-13 & 2015-16 T 3G STHIGH FISHT o Sia T 18.19 U T hT URT I[eeh & &9 § Tt 13 o, S
Tt A 7 ST S offl AT, ST STHIGH AISHT h Teiod AT N 19 37T, 2015 1 & o oo T om 34
TR TTEHT0T o I 1876 ST Tiferd 2| 3hT Y[eeh STashi ohi ATTH Te| fohal T o7 371 3¢ TTerehtr shi TTfelt & &9
4 A ot T <ok 3 Ao FRETRT AT STHie o ot o fore wiferd o, 39 stmaedt & e st 3pee i et #
AT o Y § T ST =R 9T 39 TR TTfRIeor it 23dmd ¥ 4.69 FUS (1876 x 25000) A fe@Ts TS|

T8 ST TN oh SR IcUTE STIHIGH AISHT o ST SToet Y[k i TIRT STRFSHLOT AT AT o &9 H HIAT 173 off| 3608 T
2.10 U A ST AT T3

2. 3T UE =0T i@
gl =
@.1.1 YITAE 9T TUF 29.71 IS

TTRIRTOT o foreet Y o forcti ot &Rt 0.21 3hig 2 Toy) 6 foresct e o S aararatt H €031 0.2 1 S o WA ol Saem
T TR I I A Y H G ST o 2 o T H [GWTET| 398 T TH 5 T Socie g3, o s = w9 0.21 U
e T ma 7R dsia M e 0.21 e & foas )

3. STFHAT Uet WA erEn

1. SITERE O AT o H AR T ST o 7.60 IS T H 0.9 1 LIS B shT SUTrSid) STST JITTHSA 9T, ST S Il
T g3 o 38 Wt ¥R 0.91 S fe fawats ]

4. 9T

1. hE SR (eI o o i o T Sy H T S ferd Sai-ai e o foTe STere TereuiEre ATEr
R CRERIRE I

2. RO ©STEE 11 SR TRt o ST Seadl & H T 0.45 g R & e, =18 § &Y 0.56
U 1 HR W H foamm qefy, i sht ST & var =t {6 & RT3 &= 5 =re] faforet s o fore off| ol o g
TREY o STTHN 376 SaHT qiETi o &9 5 7 fere srere aituf o i =] IS el o &9 7 fewmar s =feg
o
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T3, QUH | % ATER et fosrfom dam s 7 Sed i o o S1aaTs 71 |t wreles et fifoat srars st
=ATTRT| T STRrshor = 3o+t wrefeh crrieh ol # s5erd fofa foh g TRt & T Ao 8, T SH HATIHT ATIEFRL0T G
TEhT T | 1S T TG (.78 FUS  2ISITH T ATTE NI T o6 1018, IS et Tel bl

5. O e

STTRIERTOT 31 Y 2015-16 % S T Te THER FHeTor HATerd § T 54.88 FIS 3l T@Ia ITed g1 ¥ o TR |
T TH T 7 sl T3 23.49 FHUS T Al TRT AT off SR 36 TR 9.16 FIS AT FHT 9T | TTRIH0T 79 45.52 FUS &
SR L Geh!, e 794 31 A= 2016 1 FRI 23.69 FIS &5 7 6T T H{EH o F9 H & Y

V. QeI TR H EHI SFeeilehHl o STeref & fure td € feh g Faié 7 eiifee oh1 178 et viie, @1mer wef =2 A wifert
TS YT o i S o STIEN &

vi. BT T 8 31 g T o1 a1 & o Tasiehton o STTAR ei@ish At I oer-fevafor & arer afed 3o
forecttar forafomt, 37l SR hlerd Hecaqul HIAeT a9 34 SAffse fdid o s1sy # Sfeifiad 1= Hei o STereli, ¥id H |1
HII: W e fgidl o SI7ed wcd A e &

1. STET deh VAR e GRar 3 ATk ST (ThUETEUSTS) hl 79T 31 Wi, 2016 31 -3l i soi 3ie

2. STEf ae 39 fafr sl gured 9 o 3119 U 59 i@ S ey 2

A o Tk St AeT eraadierss o fo1g o) &t et &

EAT/-
T ¢ foweft I e wETeTh
fedien - 2.3.17 (e =)
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1. STiafies oI Tt JurTet Y gareaar

AR TraT WieT T U6 GRE HedTo e g1 2013-14 T& i T8 off|

2. srifeen fre=or Y vt

ifes i e shron & vt T o

1. TTRFSRIOT o el § 2009-10 ¥ TR 3T U 53 H Yef ST sh1 TS ST 1|
2. TTRET ATl T Hiferen fHvegor &t fora

3. TATCH g SR sifee fFrafia s & 7 form |

4. TR oFaT R off

3. arerer uftEufE Y wifaes e it ugla

2015-16 H STTRreRT0T % H@ATer sh STt aiEafcra sht siifaen Sit=r shi 17 off| TR e shi 3feiet ghEafo
BUREEIEEHEARIE

4. Tt Y Wit sire T ugha

TN 2015-16 H I, TEH-HMHIRT 37T A= SUHST AT hT Hifcreh St oht TS off| TG Sh1Tet™t hl AT ht
“fitfaren Sti=r 7 &1 T

5. Satfes aatett & WA # fafidar
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Chapter-1

Overview

1.1

1.2.

1.3.

1.4.

1.5.

1.6.

The Food Safety and Standards Authority of India (FSSAI) has been established for laying down
science based standards for articles of food and to regulate their manufacture, storage, distribution,
sale and import to ensure availability of safe and wholesome food for human consumption. The Food
Safety and Standards (FSS) Act, 2006 was operationalized with the notification of Food Safety and
Standards Rules, 2011 and six Regulations w.e.f. 5" August, 2011. The Food Safety and Standards
Authority of India (FSSAI) continued to work for promotion of the cause of availability of safe and
wholesome food to the consumers during 2015-16.

The year 2015-16 saw a few changes at top level. Shri Ashish Bahuguna, joined as the Chairperson,
FSSAI on 29.07.2015. Earlier, the additional charge of the post of Chairperson, FSSAI was held by Shri
B.P. Sharma, then Secretary (Health), Ministry of Health & Family Welfare from 24.01.15 to 28.07.15.
Shri Y.S. Malik, demitted the charge of Chief Executive Officer on 23.09.2015 and Shri Pawan Agarwal
joined as the Chief Executive Officer of FSSAI on 23 December, 2015. Shri Ashish Bahuguna held the
additional charge of CEO during the interregnum.

During the year under report, the Food Authority held 4 meetings and took a number of important
decisions. The Central Advisory Committee met on 3 occasions to make recommendations to the
Food Authority. The Scientific Committee held 4 meetings to review the recommendations made
by the Scientific Panels. The Authority set up seven (07) new Scientific Panels in addition to the
existing nine (09) Scientific Panels thereby taking the total number of Scientific Panels to sixteen
(16). A total of 51 meetings were held of various Scientific Panels during the year.

Considerable progress was made towards framing of standards for various articles of food and
additives etc. during the year. Final notifications were issued in 11 cases while various others were at
various stages.

Food safety cannot be ensured without a robust laboratory system. During the year, 16 more NABL
accredited private labs were notified by FSSAI for analysis and testing of food products raising the
strength of notified labs to 98. 2 more Referral labs were notified raising the total to 14. Authority
has also undertaken an exercise to review 20 years old DGHS manuals of test methods for analysis
of various food products. During first phase of review, the Authority approved 9 new manuals of
methods of analysis of food.

5607 Central and 1,56,551 State licences were granted to various FBOs during the year. Further,
3,86,518 registrations were issued by the State Authorities during the year. 9 more States/UTs went
online (FLRS) for Licensing and Registration during the year and only 3 more States remained to
brought live on FLRS. FLRS was also rolled out at Airports/ Seaports. Konkan Railways went online
in June, 2016. Joint Food Safety Commissioner was also appointed for Railways. As at end of 2015-16,
Appellate Tribunals were established in 24 States/ UTs and Steering Committees in 29 States/UTs.
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A total of 71,368 samples of imported food products covering 10.34 million kilograms of imported
food products were taken by FSSAI during the year 2015-16 for testing and analysis at the ports of
its presence. A total of 1062 samples (representing 1.3% of the total , weighing 21772.54 kgs of food,
have been issued non-conformance certificates/ rejections as these were not meeting the standards
prescribed in FSS Act 2006 and the Rules and Regulations framed thereunder .

Food Safety at field level can only be ensured by Capacity Building, thus, FSSAI conducted 2 rounds
of training programmes for Food Analysts and other laboratory personnel of State Food Testing
Laboratories. Similarly,2 Programmes for Designated Officers to familiarise them about the Food
Safety and Standards Act (FSS Act), 2006 and the Rules and Regulations made thereunder were
conducted. Second phase of’ Training of Trainers’ programme was also conducted. Technical Officers
working in Regional and Sub-regional offices were also given training on technical and legal issues.

A project ‘Clean Street Food -Delhi Project’ which involved stakeholders imparting training and
capacity building of street food vendors and to ensure proper regulatory oversight over them under
FSS Act, 2006 was launched. More than 23,000 street food vendors were imparted training.

With increasing globalisation, there is a need for greater International Cooperation to ensure that
safe and quality food reaches the consumers. The FSSAI has actively participated in the 17 Codex
Committee Meetings held during 2015-16. India had also participated in the Codex Alimentarius
Executive Committee Workshop during 30" November to 2™ December, 2015 in Rome, Italy. India
was also the Chair of 8 Electronic Working Groups (eWgs); Co-Chaired one of the EWG (Revision
of GPFH and its HACCP Annex). India participated in 49 Electronic Working Groups (EWGs) and
significant comments were submitted in the ewgs. India’s written comments were submitted to Codex
Secretariat and India’s concerns were largely addressed based on these comments and interventions
during the Committee sessions. India was appointed a Coordinator for the FAO/WHO Coordinating
Committee for Asia (CCASIA) for a period of 2 years in the 38% Session of CAC (2015) and from 2015.
India proposed three new work proposals in Codex Committees. India participated in the Meeting on
Strengthening International Food Safety Authorities Network (INFOSAN) in Asia and National Food
Safety Systems during 23-26 November, 2015 in Kong SAR (China).

AJoint Statement of Intent (JSI) was signed by FSSAI with the Federal Office of Consumer Protection
and Food Safety (BVL) and Federal Institute for Risk Assessment (BfR), Germany and FSSAI on
cooperation in the areas of food safety on 05" October, 2015. A Memorandum of Understanding
(MoU) was signed between ANSES (French Agency for Food, Environmental and Occupational Health
& Safety), France and FSSAI for cooperation in food safety on 25" January, 2016. FSSAI is regularly
working to explore the possibilities of collaboration with various countries/international agencies
in the areas of food safety by conducting/participating in meetings, organizing seminars with
various countries to discuss potential areas of collaboration and understanding and implementing
the best practices.

The Authority has undertaken awareness campaigns with the help of State Governments and joined
up with the Department of Consumers Affairs under the “Jago Grahak Jago” campaign. Mass Contact
Activation Programme (MCAP) in 08 Districts of Uttar Pradesh was conducted by the Din Dayal
Upadhyay State Institute of Rural Development (DDU SIRD), Govt. of Uttar Pradesh on behalf of the
Food Safety and Standards Authority of India (FSSAI). Food Safety and Standards Authority of India
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(FSSAI), WHO Country Office for India, Ministry of Health & Family Welfare and National Centre for
Diseases Control (NCDC) organized a national consultation at New Delhi as a curtain raiser event
for World Health Day 2015. FSSAI organised an awareness programme in Lady Irwin College, New
Delhi on the occasion of World Health Day 2015. A two day Food Safety Sensitization Workshop for
the Street Food Vendors was organized on 23™-24"June, 2015 at the Home Science Collage Campus,
Campal, Panaji, Goa. A Brainstorming Workshop on social marketing of food safety and promotion
of wholesome food was organised by FSSAI on 12" March, 2016 with an intention to come up with
creative ideas revolving around food safety and its awareness at large. More than 65 participants
from different fields attended the said workshop. An awareness campaign was undertaken in Delhi
Metro Trains in March-April 2016 through display of educative/awareness panels in metro trains of
all routes.

The FSSAI participated in the 35™ India International Trade Fair, 2015 (IITF-2015) during 14-27
November, 2015 at Pragati Maidan, New Delhi by putting up a stall under “ Health Pavilion” of the
Ministry of Health & Family Welfare. FSSAI also participated in 315 AAHAR Fair by putting up stall to
spread awareness about FSSAI activities

A draft guideline titled “Guidelines for making available wholesome, nutritious, safe and hygienic
food to school children in India” was also issued and shared with concerned authorities for its
implementation.

In keeping with the spirit of ‘Digital India, an internal IT division has been created to build a
comprehensive IT system which covers all functions carried out by the Food Safety and Standards
Authority of India (FSSAI). The new integrated system will include currently functional imports
and Licensing and registration system and will cover functionalities like Food standards formation,
Quality assurance activities like lab ecosystem, Surveillance, enforcement, product approval etc.

To enable the customers to raise concern, a mobile App has been developed wherein public can verify
the registration and licensing details of any Food Business Operators licensed/registered under FSS
Act, 2006 With the mobile app, consumers can also raise their concerns w.r.t. food and food products.

To promote ease of doing business and faster clearance of imports, FICS was introduced at the sixth
location viz. Tuticorin. Also, the first stage of Pre- Arrival Document Scrutiny (PADS) scheme was
implemented on 02.02.2016 at all non-single window locations. Through this system Importers
can take benefit of document scrutiny before a consignment reaches port. This will save 3-4 days of
time taken for document scrutiny. A Food Import Prioritisation Scheme and Customs Single Window
Interface for Facilitating Trade (SWIFT) was also under active discussion with Customs.

The Food Safety and Standards Authority of India is making continuous efforts for effective
implementation of the FSS Act throughout the country with active participation of the State/UT
Governments.
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Chapter-2

Salient Features of the Food Safety and Standards Act, 2006

2.1

2.2

23

2.4

24.1

2.4.2

The work on consolidation of laws relating to food into a single statute had been on the anvil for
some time, especially after the Central Government declared its intention in this behalf in the Budget
Speech of then Hon’ble Finance Minister in 2002. The work pertaining to consolidation of various
Acts/ Orders governing food was entrusted to the Ministry of Food Processing Industries, who piloted
the Food Safety and Standards Bill, 2005 which was finally enacted as the Food Safety and Standards
Act, 2006 by the Parliament and the same was published in the Gazette of India (Extraordinary)
Part II, Section 1 on 24™ August, 2006 after receiving assent of the President on 23 August, 2006.
The Act was prepared after extensive consultations with various stakeholders and after a series of
discussions/ deliberations in the Inter-Ministerial Group and Standing Parliamentary Committee
meetings and its clearance from the Group of Ministries. Finally, the Ministry of Health and Family
Welfare was designated as the Administrative Ministry for the purposes of the FSS Act, 2006.

The passing of this legislation led to the establishment of the Food Safety and Standards Authority of
India (FSSAI) in September, 2008. It marks a shift from a multi-level to a single line of control with
focus on self-compliance rather than a pure regulatory regime. It also introduced uniform licensing/
registration regime across the Centre and the States. One of the major responsibilities of the FSSAI is
the development of science-based Food Standards by harmonising the same with Codex Standards,
wherever possible. The setting of food standards is undertaken through a number of Scientific Panels
and the Scientific Committee of the FSSAI and final approval by the Authority itself.

The Food Safety and Standards Act, 2006 envisages regulation of manufacture, storage, distribution,
sale and import of food to ensure availability of safe and wholesome food for human consumption and
for consumers connected therewith. If a Food Business Operator (FBO) is holding existing license/
registration under any of the Food Law/ Order which has been repealed on the commencement of
this Act, the concerned FBO(s) is required to get the existing license or registration converted into
registration or license under the Food Safety and Standards Act by paying the required registration/
licence fees.

The FSS Act, 2006 is organised through a total of 12 Chapters.
Chapter-I: Preliminary

This section consists of the Short Title, extent and commencement, Declaration as to expediency of
control by the Union, and Definitions.

Chapter-II: Food Safety and Standards Authority of India

This Chapter, containing Sections 4 to 17, provides for establishment of the Food Safety and Standards
Authority of India, terms and conditions of appointment and removal of Chairman and the members
and their terms of office and other conditions, Officers and other employees of the Food Authority,
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Functions of the Chief Executive Officer, establishment of the Central Advisory Committee and its
functions, establishment of Scientific Panels and the Scientific Committee and the procedure for the
Scientific Committee and the Scientific Panels. The chapter further details the duties and functions
of the Food Authority to regulate and monitor the manufacture, processing, distribution, sale and
import of food. It also provides for the procedures for conduct of meetings of the Food Authority,
transaction of business at its meetings and procedure of voting by Members, etc.

2.4.3 Chapter -1II: General Principles of Food Safety

Comprising only Section 18, this chapter contains provisions on the general principles of Food Safety,
factors to be taken into account while framing regulations or specifying the Standards under the Act,
and the principles to be observed in administration of the Act by the Central Government, the Food
Authority, the State Government and other agencies, while enforcing or implementing the provisions
of the Act. The said authorities shall be guided by the general principles of Food Safety such as risk
analysis, risk assessment, risk management, risk communication, transparent public consultation,
protection of consumer interests, etc. It empowers the Food Authority to notify other general
principles from time to time as per the requirements.

Further, it stipulates that the provisions of this Act shall not apply to any farmer, or fisherman or
farming operations or crops or livestock or aquaculture, and supplies used or produced in farming or
products of crops produced by a farmer at farm level or a fisherman in his operations.

2.4.4 Chapter -1V: General provisions as to articles of food

Comprising of Sections 19 to 24, this chapter stipulates that no article of food shall contain
contaminants, naturally occurring toxic substances or toxins or hormone or heavy metals, insecticides,
pesticides, veterinary drugs residues, antibiotic residues, solvent residues, pharmacological active
substances and micro-biological counts in excess of such quantities as may be specified by the
regulations. Section 19 prohibits use of food additives or processing aids other than those prescribed
under the Standards/ regulations. Section 22 places a restriction on various categories of food, which
are not in accordance with the standards prescribed under the regulations.

Section 23 deals with the subject of packaging and labelling requirements of food. Section 24 places
restrictions on misleading advertisements and prohibits use of unfair trade practices. It also provides
that packaged food product shall be marked and labelled as specified. It prohibits deceptive practices
to mislead the public regarding the standards, quality, quantity, usefulness or giving of any guarantee
of the efficacy that is not based on an adequate or scientific justification thereof.

2.4.5 Chapter- V: Provisions Relating to Import

Containing only Section 25, this chapter mandates that all imports of articles of food are subject
to the provisions of the Act. It provides that no person shall import into India any article of food
in contravention of the Act or any rules and regulations made thereunder. It also provides that the
Central Government shall, while prohibiting, restricting or otherwise regulating import of articles of
food under the Foreign Trade (Development and Regulation) Act, 1992 follows the standards laid
down by the Food Authority under the provisions of this Act.
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Chapter -VI: Special Responsibilities as to Food Safety

This chapter, containing Sections 26 to 28, provides for the responsibilities of the food business
operator to ensure that the articles of food satisfy the requirements of the Act and the rules and
regulations made thereunder at all stages of production, processing, import, distribution and sale
within the businesses under his control. Section 27 deals with the liabilities of the manufacturers,
distributors and sellers of articles of food if they do not conform to the food safety requirements of the
Act and the rules and regulations made thereunder. Section 28 spells out the Food Recall procedures
and the responsibilities of a Food Business Operator to withdraw the Food from market in case the
same is non-compliant with the provisions of the Act and the regulations framed thereunder.

Chapter -VII: Enforcement of the Act

Sections 29 to 42 of the Act comprised in this Chapter deal with the enforcement related provisions
including the responsibilities of the Food Authority and the State Food Authorities. Provisions for
appointment of Commissioner of Food Safety of the State, licensing and registration of food business,
improvement notices, prohibition orders, emergency prohibition notices and orders, notification of
food poisoning, appointment of the Designated Officer, Food Safety Officer and their powers, liabilities,
powers of search, seizure, prosecution and procedure thereof, and the provision for a purchaser to
have the food analysed are contained in these sections.

Chapter - VIII: Analysis of Food

Sections43to47incudedinthischapter containthe provisionsrelatingtorecognitionand accreditation
oflaboratories, research institutions and referral food laboratories, food analyst, functions of the food
analyst and the provisions for sampling and analysis of food.

Chapter - IX : Offences and Penalties

This chapter, consisting of Sections 48 to 67, deals with various offences and penalties for selling food
not of the nature or substance or quality demanded, sub-standard food, misbranded food, misleading
advertisements, for food containing extraneous matter, for unhygienic or unsanitary processing, for
possessing adulterant. The chapter contains provisions for punishment for unsafe food, for interfering
with seized items, for false information, for obstructing or impersonating a Food Safety Officer, for
carrying out a business without license and compensation in case of injury or death of a consumer.

2.4.10 Chapter - X: Adjudication and Food Safety Appellate Tribunal

Comprising of Sections 68 to 80, this chapter authorises the state governments to notify the
adjudicating officer in the district. It defines the powers to compound offences, the powers of the
designated officers, establishment of the Food Safety Appellate Tribunals and the procedures and
powers of the Tribunal. The chapter bars the jurisdiction of courts in the matters in which the
adjudicating officer or Tribunal is empowered by the act. The act provides that the courts can try the
cases summarily. The Act also provides for the special courts and public prosecutors for the offences
related to the food.
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2.4.11 Chapter -XI: Finance, Accounts, Audit and Reports

The Chapter contains Sections 81 to 84 requiring the Food Authority to prepare an Annual Budget
showing the estimated receipts and expenditure of the Food Authority. The Central Government shall
make grants of such some of money as it deems fit. It provides that the Food Authority shall maintain
proper accounts and an annual statements of accounts. The Food Authority is required to prepare an
Annual Report, which is to be laid before each House of Parliament.

2.4.12 Chapter -XII : Miscellaneous

This chapter, containing Sections 85 to 101, empowers the Central Government to issue directions
to Food Authority, State Governments and obtain reports and returns. The chapter gives over riding
effect of this Act over all other food related laws. It empowers the Central Government to make rules
and the Food Authority to make regulations. The chapter also gives State Governments powers to
make rules and the procedure for rewards and the procedure for recovery of penalties imposed.

Schedules:

There are two Schedules given at the end of the Act. While the First Schedule contains the five zones
into which all the States and UTs have been grouped, the Second Schedule contains the Act and various
orders which stand repealed with the coming into force of this Act.
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Chapter-3

Food Safety and Standards Rules and Regulations, 2011

3.1

3.2

3.3

3.4

3.5

The Central Government in the Ministry of Health & Family Welfare notified the Food Safety and
Standards Rules, 2011, which came into effect from 5% August, 2011.

Under the Food Safety and Standards Act, 2006, the FSSAI has notified the following regulations in
the Gazette of India on 1% August, 2011 and the same came into force from 5% August, 2011:-

(i) Food Safety and Standards (Licensing and Registration of Food Businesses) Regulations, 2011
(ii) Food Safety and Standards (Packaging and Labelling) Regulations, 2011

(iii)  Food safety and Standards (Food product Standards and Food Additives) Regulations, 2011
(iv) Food Safety and Standards (Prohibition and Restriction on Sales) Regulations, 2011

) Food Safety and Standards (Contaminants, Toxins and Residues) Regulations, 2011

(vi) Food Safety and Standards (Laboratory and sampling analysis) Regulations, 2011

Simultaneously, the enactments and orders mentioned in the Second Schedule of the Act stood
repealed w.e.f. 5.8.2011.

The Food Safety and Standards Act became operational with effect from 5.8.2011. With this, the
food regulatory framework moved from limited ‘prevention of food adulteration’ regime to ‘safe and
wholesome’ food regime.

The exercise for review of existing Food Standards and their harmonization with Codex and other
international best practices has been initiated and the Scientific framework put in place with the
establishment of Scientific Panels and the Scientific Committee as the risk assessment bodies.



' o
Jssal

Chapter-4

The Food Safety and Standards Authority of India

4.1

4.2

4.3

(a)

(b)
()
(d)
(e)

()

The Food Safety and Standards Authority of India was set up in 2008 as envisaged under Section 4
of the Food Safety and Standards Act, 2006. It is the regulatory body for all matters relating to food
safety and food standards and represents a shift from multi - level, multi departmental control to a
single line of command.

Ministry of Health and Family Welfare, Government of India, is the Administrative Ministry of Food
Safety and Standards Authority of India (FSSAI). The Chairperson and Chief Executive Officer of FSSAI
are appointed by the Central Government. The Head office of the Authority is located at FDA Bhawan,
Kotla Road, New Delhi - 110002.

As per Section 5 of the FSS Act, the Food Authority shall consist of a Chairperson and the following
twenty two members out of which one - third shall be women, namely:-

seven members, not below the rank of a Joint Secretary to the Government of India, to be appointed
by the Central Government, to respectively represent the Ministies or Departments of the Central
Government dealing with-

(i) Agriculture,

(ii) Commerce,

(iii)  Consumer Affairs,
(iv) Food Processing,
) Health,

(vi) Legislative Affairs,

(vii)  Small Scale Industries,

who shall be Members ex officio;
two representatives from the food industry of which one shall be from small scale industries;
two representatives from consumer organizations;
three eminent food technologists or scientists;

five members to be appointed every three years, on rotation, one each in seriatim from the Zones as
specified in the First Schedule to represent the States and the Union territories;

two persons to represent farmers’ organizations;
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(g) one person to represent retailers’ organizations.

The Chief Executive Officer (CEO) is the legal representative of the Food Authority and also the
Member Secretary of the Food Authority.

Pictorial representation of FSSAI

Chief Executive Officer | Central Advisory Committee

Scientific Committee

Sixteen Scientific Panels

Food additives, flavourings,
processing aids and materials
in contract with food

Biological hazards

Contaminants in the food chain

Genetically modified organisms and

foods Labelling claims/advertisements

Functional foods, nutraceuticals
dietetic products and other similar
products

Method of sampling and analysis

Sweets, Confectionery, Sweeteners,
Sugar & Honey

Fish and fisheries products

Fruits & Vegetables and their
Products(including Dried Fruits and
Nuts, Salt, Spices and Condiments)

Water (including flavoured water) &
Beverages (alcoholic non- alcoholic)

Milk and Milk Products

Oils & Fats

Meat and Meat Products
including Poultry

Cereals, Pulses & Legume and their
Products (including Bakery)
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4.4.  The duties and functions of the Food Authority have been prescribed under Section 16 of the
Act as under:-

(1)

(2)

(a)

(i)

(3)
(a)

(b)

[t shall be the duty of the Food Authority to regulate and monitor the manufacture,
processing, distribution, sale and import of food so as to ensure safe and wholesome food.

Without prejudice to the provisions of sub - section (1), the Food Authority may by
regulations specify -

the standards and guidelines in relation to articles of food and specifying an appropriate
system for enforcing various standards notified under this Act;

thelimits for use of food additives, crop contaminants, pesticide residues, residues of veterinary
drugs, heavy metals, processing aids, myco - toxins, antibiotics and pharmacological active
substances and irradiation of food;

the mechanismsand guidelines foraccreditation of certification bodies engaged in certification
of food safety management systems for food businesses;

the procedure and the enforcement of quality control in relation to any article of food imported
into India;

the procedure and guidelines for accreditation of laboratories and notification of the
accredited laboratories;

the method of sampling, analysis and exchange of information among enforcement authorities;
conduct survey of enforcement and administration of this Act in the country;

food labelling standards including claims on health, nutrition, special dietary uses and food
category systems for foods; and

the manner in which and the procedure subject to which risk analysis, risk assessment, risk
communication and risk management shall be undertaken.

The Food Authority shall also:-

provide scientific advice and technical support to the Central Government and the State
Governments in matter of framing the policy and rules in areas which have a direct or indirect
bearing on food safety and nutrition;

search, collect, collate, analyse and summarise relevant scientific and technical data
particularly relating to -

1) food consumption and the exposure of individuals to risks related to the consumption
food;
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(c)

(d)

(e)

()

(8

(h)

@

0)

K

M

(ii) incidence and prevalence of biological risk;
(iii)  contaminants in food;

(iv) residues of various contaminants;

) identification of emerging risks; and

(vi) introduction of rapid alert system;

promote, co-ordinate and issue guidelines for the development of risk assessment
methodologies and monitor and conduct and forward messages on the health and nutritional
risks of food to the Central Government, State Governments and Commissioners of Food
Safety;

provide scientific and technical advice and assistance to the Central Government and the State
Governments in implementation of crisis management procedures with regard to food safety
and to draw up a general plan for crisis management and work in close co-operation with the
crisis unit set up by the Central Government in this regard;

establish asystem of network of organizations with the aim to facilitate a scientific co-operation
framework by the co-ordination of activities, the exchange of information, the development
and implementation of joint projects, the exchange of expertise and best practices in the fields
within the Food Authority’s responsibility;

provide scientific and technical assistance to the Central Government and the State
Government for improving co-operation with international organizations;

take all such steps to ensure that the public, consumers, interested parties and all levels
of panchayats receive rapid, reliable, objective and comprehensive information through
appropriate methods and means;

provide, whether within or outside their area, training programmes in food safety and
standards for persons who are or intend to become involved in food businesses, whether as
food business operators or employees or otherwise;

undertake any other task assigned to it by the Central Government to carry out the objects of
this Act;

contribute to the development of international technical standards for food, sanitary and
phyto-sanitary standards;

contribute, where relevant and appropriate to the development of agreement on recognition
of the equivalence of specific food related measures;

promote co-ordination of work on food standards undertaken by international governmental
and non-governmental organizations;



(m)

(n)
(4)
(a)
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(5)

(6)
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promote consistency between international technical standards and domestic food standards
while ensuring that the level of protection adopted in the country is not reduced; and

promote general awareness as to food safety and food standards.
The Food Authority shall make it public without undue delay-
the opinions of the Scientific Committee and the Scientific Panels immediately after adoption;

the annual declarations of interest made by members of Food Authority, the Chief Executive
Officer, members of the advisory Committee and members of the Scientific Committee and
Scientific Panels, as well as the declarations of interest if any, made in relation to items on the
agendas of meetings;

the results of its scientific studies; and
the annual report of its activities;

The Food Authority may from time to time give such directions, on matters relating to food
safety and standards, to the Commissioners of Food Safety, who shall be bound by such
directions while exercising their powers under this Act;

The Food Authority shall not disclose or cause to be disclosed to third parties confidential
information that it receives for which confidential treatment has been requested and has
been accepted, except for information which must be made public if circumstances so require,
in order to protect public health.

4.5 The composition of the Food Authority during the year 2015-16 was as under:

Members of the Food Authority

Chairperson

Sh. B.P. Sharma (04.02.2015 to 28.07.2015)
Sh. Ashish Bahuguna (29.07.15 to 31.03.2016)

Member Secretary (CEO)

Sh. Ashish Bahuguna (29.07.15 to 22.12.2015)(additional charge)
Sh. Pawan Agarwal (23.12.2015 to 31.03.2016)

Ex-officio members under section 5 (1) (a)

1 |Sh. K.L. Sharma, JS, Ministry of Health & Family Welfare (November, 2014 onwards)

2 | Shri Utpal Kumar Singh, ]S, Ministry of Agriculture (November, 2014 onwards)

(i) Shri Asit Tripathy, JS, Ministry of Commerce (25.11. 2014 to 28.01.2016)
(ii) Shri Santosh Kumar Sarangi, JS, Ministry of Commerce (28.01. 2016 onwards)
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(i) Shri Manoj Parida, JS, Ministry of Consumer Affairs (25.11. 2014 to 28.01. 2016)
(ii) Shri P. Venkata Rama Sastry, |S, Ministry of Consumer Affairs (28.01. 2016 onwards)

5 |Smt. Anuradha Prasad, ]S, Ministry of Food Processing Industries (November, 2014 onwards)

6 |Dr. Reeta Vasishta, Additional Secretary, Ministry of Law & Justice (November, 2014 onwards)

(i) Smt. Sunita Chhibba, Addl. Development Commissioner, Ministry of Micro, Small & Medium
7 Enterprises (25.11. 2014 to 28.01. 2016)

(ii) Shri Manoj Joshi, JS, Ministry of Micro, Small & Medium Enterprises (28.01. 2016 onwards)

Members

Appointed under clause (b) of sub-section (1) of Section 5 of the Act

8 |Smt. Shreya Pandey, All India Food Processors’ Association

9 |Smt. Meetu Kapoor, Confederation of Indian Industry

Appointed under clause (c¢) of sub-section (1) of Section 5 of the Act

10 |Shri Thanglura, Mizoram Consumer’s Union

11 |Shri Vasudev. K. Thakkar, V. Care Right and Duty N.G.O

Appointed under clause (d) of sub-section (1) of Section 5 of the Act

12 |Prof. (Dr.) A.K. Srivastava, National Dairy Research Institute

13 |Dr. Lalitha Ramakrishna Gowda, Department of Protein Chemistry and Technology

14 |Dr. Gurudayal Singh Toteja, Indian Council of Medical Research

Appointed under clause (e) of sub-section (1) of Section 5 of the Act

15 |Representative of the Govt. of Goa

16 |Representative of the Govt. of Himachal Pradesh

17 |Representative of the Govt. of Chhattisgarh

18 |Representative of the Govt. of Assam

19 |Representative of the Govt. of Chandigarh

Appointed under clause (f) of sub-section (1) of Section 5 of the Act

20 |[Shri. Balasubramaniam V., Prawn Farmers Federation of India

21 |Shri Abulkalam, Madina Munvare Caffee Estate

Appointed under clause (g) of sub-section (1) of Section 5 of the Act

22 |Dr. A.R. Sharma, Ricela Health Foods Ltd.
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4.6  During the year 2015-16, 4 meetings of the Food Authority were held as per details below:

Sr. No. Food Authority Meetings Date

1 17" Authority Meeting 18™" May, 2015

2 18" Authority Meeting 04" September, 2015
3 19 Authority Meeting 6" November, 2015
4 20™ Authority Meeting 27% January, 2016

4.7  After approval of Food Authority, Regulations/Guidelines/Draft notifications/Final
notifications are issued. Status of Standards/Regulations during 2015-16 is given in Chapter 8.
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Central Advisory Committee (CAC)

5.1

5.2

53

5.4

5.5

5.6

Chapter-5

Section 11 of the FSS Act, 2006 provides for establishment of the Central Advisory Committee (CAC)
and Section 12 delineates the functions of the CAC.

The Central Advisory Committee consists of two members each to represent the interests of food
industry, agriculture, consumers, relevant research bodies and food laboratories. In addition, all
the Commissioners of Food Safety and the Chairperson of the Scientific Committee are ex-officio
members. The Chief Executive Officer is the ex-officio Chairperson of the Central Advisory Committee.

The representatives of the concerned Ministries or Departments of the Central Government in
Agriculture, Animal Husbandry and Dairying, Bio- technology, Commerce and Industry, Consumer
Affairs, Environment and Forests, Food Processing Industries, Health, Panchayati Raj, Small
Scale Industries and Food and Public Distribution or government institutes or organizations and
government recognised farmers’ organizations are invitees to the deliberations of the Central
Advisory Committee.

The Central Advisory Committee ensures close cooperation between the Food Authority and the
Enforcement Agencies and Organizations operating in the field of food.

The primary mandate of the Committee is to advise the Authority on the work programme,
prioritization of work, identifying potential risks and pooling of knowledge.

During the year 2015-16, the Central Advisory Committee met on 3 occasions as per details below:

Sr No.

CAC Meeting

Date

1

14™ CAC Meeting

4% June, 2016

2

15" CAC Meeting

13™ QOctober, 2016

3

16 CAC Meeting

3t February, 2016
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Chapter-6

Scientific Committee

6.1 Section 14 of the FSS Act, 2006 provides for the constitution of the Scientific Committee comprising
the Chairpersons of the Scientific Panels and six independent scientific experts not belonging to
any of the Scientific Panels. This Committee is responsible for providing scientific opinion to the
Food Authority, general co-ordination necessary to ensure consistency of the scientific opinion and in
particular with regard to the adoption of working procedures and harmonisation of working methods
of the Scientific Panels. The Scientific Committee provides opinions on multi-sectoral issues falling
within the competence of more than one Scientific Panels and setting up working groups on issues
which do not fall within the competence of any of the Scientific Panels. The Scientific Committee
chooses a Chairperson from amongst its members.

6.2  During the year 2015-16, the Scientific Committee held 4 meetings as per details below:

Sl. No. | Number of the meeting Date of the meeting
1 17% 17" June, 2015
2 18t 215t September, 2015
3 19t 23" November, 2015
4 20% 18" January, 2016

6.3  Recommendations of the Scientific Committee made during these meetings were placed
before the Food Authority for its approval for issuance of draft notifications and final
notifications.



I o
Jssai

Chapter-7

Scientific Panels

7.1 Section 13 of the FSS Act, 2006 provides for establishment of subject specific Scientific Panels which
consist of independent scientific experts to act as the risk assessment bodies and give their considered
scientific opinion.

7.2 The Food Authority has been empowered to reconstitute the Scientific Panels by adding new members

or by omitting the existing members or by changing the name of the panel as the case may be. The

Scientific Panels choose a Chairperson from amongst its members.

7.3 The Food Authority set up seven (07) new Scientific Panels in addition to already established nine

(09) Scientific Panels. The following sixteen (16) Scientific Panels which remained functional during

the year under report:

(i)
(ii)
(iii)

(xi)

(xii)
(iii)
(xiv)

(xv)

Panel on Functional foods, Nutraceuticals, Dietetic Products and Other Similar Products.
Panel on Methods of Sampling and Analysis.

Panel on Food Additives, Flavourings, Processing Aids and Materials in Contact with Food.
Panel on Contaminants in Food Chain.

Panel on Biological Hazards.

Panel on Pesticides and Antibiotic Residues.

Panel on Labelling and claims/Advertisements.

Panel on Genetically Modified Organisms and Foods.

Panel on Fish and Fisheries Products.

Panel on Sweets, Confectionery, Sweeteners, Sugar & Honey.

Panel on Water (including flavoured water) & Beverages (alcoholic and non-alcoholic).
Panel on Oils & Fats.

Panel on Milk and Milk Products.

Panel on Meat and Meat Products including Poultry.

Panel on Cereals, Pulses & Legume and their Products (Including Bakery).
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(xvi) Panel on Fruits & Vegetables and their Products (Including Dried Fruits and Nuts, Salt, Spices
and Condiments).

7.4 The Scientific Panels held numerous meetings during the term as per the details given below:

Sl. No. | Scientific Panel on Number of the meeting | Date of the meeting

25" meeting 23 April, 2015
26" meeting 25" June, 2015
Functional foods, Nutraceuticals, 27" meeting 4t September, 2015
1 Dietetic products and Other similar
products 28™ meeting 21 September, 2015

29" meeting

17" November, 2015

30" meeting

22" December, 2015

12% meeting

22" June, 2015

2 Methods of Sampling and Analysis

13" meeting

28™ October, 2015

14" meeting

9t December, 2015

Food

22" meeting

12" and 13* May, 2015

23" meeting

15% October, 2015

Food Additives, Flavourings, Processing
3 Aids and Materials in Contact with

24" meeting

9% and 10™ December, 2015

25" meeting

17" and 18" December,
2015

26" meeting

27% January, 2016

10" meeting

11% September, 2015

4 Contaminants in the Food chain

11" meeting

8™ December, 2015

12" meeting

30" March, 2016

Biological Hazards

14" meeting

21t and 22" may, 2015

15" meeting

13™ October, 2015

16" meeting

22" December, 2015

17" meeting

11* and 12% January, 2016

18" meeting

17" and 18% February, 2016

19" meeting

28% March, 2016
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spices and condiments)

2" meeting

Sl. No. | Scientific Panel on Number of the meeting | Date of the meeting
36" meeting 215t May, 2015
37" meeting 18™ June, 2015
38" meeting 29t July, 2015
6 Pesticides and Antibiotics Residues 39" meeting 8™ September, 2015
40" meeting 19% November, 2015
41 meeting 19* January, 2016
42" meeting 15% March, 2016
7 Labelling and Claims/ Advertisements 19" meeting 2" December, 2015
6™ meeting 30% April, 2015
8 Fish and Fisheries Products 7" meeting 7t May, 2015
8™ meeting 7% December, 2015
1* meeting 1%t September, 2015
9 Sweets, Confectionery, Sugar & Honey 2" meeting 12t October, 2015
3" meeting 13" January, 2016
1°t meeting 22 July, 2015
Water (including flavoured water) 20 meeting 19 October. 2015
10 | & Beverages (alcoholic and non- . - " .
alcoholic) 3" meeting 20™ January, 2016
4" meeting 10% March, 2016
15t meeting 29% October, 2015
11 |Oils & Fats 2" meeting 8% January, 2016
3" meeting 11* March, 2016
12 | Milk & Milk Products 1% meeting 18" December, 2015
|3 |Meat & Meat products including 1* meeting 16" December, 2015
poultry 2" meeting 29% March, 2016
14 Cereal, Pulses & Legumes and their 1* meeting 3" December, 2015
products (including bakery) 2" meeting 18 February, 2016
1°* meeting 17" December, 2015
Fruits & Vegetables and their products
15 | (including dried fruits and nuts, salts,

24" February, 2016
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Task Force Group/Expert Group:

The Task Force Group/Expert Groups were constituted to frame recommendations on domain subject.
A number of meetings of these groups were held during 2015-16 as per the details given below:

Sl. No. | Name Number.of the Date of the meeting
meeting
Task Force Group for Milk and Milk
1 Products 10" meeting | 12" May, 2015

Expert Group for Alcoholic Beverages 11" meeting | 7 and 8 April, 2015

1°* meeting 17% July, 2015

2" meeting 14" September, 2015
3" meeting 24" November, 2015
4" meeting 2" February, 2016

3 Expert Group on Fat, Sugar and Salt

Recommendations of the Scientific Panels/Task Force Group/Expert Groups made during these
meetings were placed before the Scientific Committee for further consideration and approval.

With the constitution of Scientific Panels on related domain subject, Task Force Group for Milk and
Milk Products and Expert Group for Alcoholic Beverages have been dissolved.

Consultation/Workshop

A two-days Consultation on Principles and Guidelines of Microbial Risk Assessment was convened
on 19% - 20 June, 2015 with a view to generate a comprehensive database related to food safety. In
this Consultation, eminent experts/researchers of this area had participated and deliberated on the
approaches, methodologies & case analysis of microbiological risk assessment, encompassing food
products of meat, fish, milk, fruits and vegetables, spices and herbs etc.

A Workshop was organised on ‘Fixation of Maximum Residues Levels for Pesticides, Veterinary Drugs
and Antibiotics in foods prepared from Animals, Poultry, Fish and Processed foods’ on 01.02.2016
and 02.02.2016 . More than 100 experts from India and abroad participated in the workshop. It
was organised with the objective to provide training, develop and improve technical knowledge of
procedures for fixation of Maximum Residues Limits for pesticides and Antibiotics and Veterinary
Drugs and establish networking to promote professional cooperation between FSSAl and Stakeholders.
The hands-on exercises held on second day provided practical experience to participants on risk
assessment.

Reconstitution of Scientific Panels

The process of reconstitution of Scientific Committee and some Scientific Panels for development of
Standards for new Food Products or re-visiting the existing Standards for different categories of food
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commodities was initiated. In this regard, an Expression of Interest (EOI) was uploaded on Authority’s
website and published in leading newspapers inviting candidature from suitable professionals/
scientists/ subject experts in their individual capacity and not as representatives of any institution or
scientific body for the Scientific Committee and the following Scientific Panels:

Food Additives, Flavourings, Processing aids and Materials in Contact with Food;
Pesticides and Antibiotics Residues;

Genetically Modified Organisms and Foods;

Functional Foods, Nutraceuticals, Dietetic Products and other Similar Products;
Biological Hazards;

Contaminants in the Food Chain;

Labelling and Claims/Advertisements;

Methods of Sampling and Analysis; and

Fish and Fisheries Products.



Consultation on Principles and Guidelines of Microbial Risk Assessment held on 19" - 20" June, 2015
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Workshop on ‘Fixation of Maximum Residues Levels for Pesticides, Veterinary Drugs and Antibiotics in foods
prepared from Animals, Poultry, Fish and Processed foods’ held on 1° - 2" Feb., 2016 (Inaugural Session)
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Chapter-8

Setting of Food Standards and issue of Regulations thereon
Harmonization of Indian standards with Codex standards.

8.1 Under Section 16(3) (m) of the FSS Act, 2006, it is the responsibility of FSSAI to promote consistency
with the relevant international standards. The standards and other guidance texts adopted by Codex
Alimentarius Commission are the relevant international standards and are also the reference point
within the frame-work of WTO. The FAO and WHO of the United Nations regularly encourage countries
to harmonise their standards with those of the Codex.

In light of the above, it was considered appropriate to review India’s standards and harmonise
them with the Codex to the extent possible taking into account India’s needs. During the course of
harmonization, following standards have been framed;

Harmonizing Indian Standards to Codex

Limit of Heavy metals in foods.

Standards for Naturally Occurring Toxins (NOTS)

Standards for Mycotoxin.

Standards for Steviol Glycosides.

o1 | SRR | NEigy

Harmonization of food additives with Codex.

8.2 Status of the Standards and Regulations during 2015-16:

I. Final Notifications issued

Regulation/Standards

Maximum limit of Trans Fatty Acids in foods (revised to 5%)

Maximum limit of Mycotoxins in Foods

Maximum limit Chromium in Gelatin

Use of glucose Oxidase, Lipase and Xylanase in bread
Use of Pullulan (Food Additive)in foods.
Maximum limit of Naturally Occuring Toxins (NOTS)in foods.

Standards for Lecithin in Breads

Use of Caramel and Glazing Agents
Use of Steviol Glycosides (Food Additives)

wn
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Standards for melamine in powdered infant formula, liquid infant formula and Other

LE Foods.

11. Standards for proprietary foods

IL. Standards Approved for Final Notification
1 Food Safety and Standards (Food Products Standards and Food Additives) Amendment
' Regulation, 2015 relating to Gluten Free and Low Gluten Foods.
9 Food Safety and Standards (Contaminants, Toxins and Residues) Amendment

Regulations, 2015 relating to limits of Heavy Metals in Food.

Food Safety and Standards (Food Products Standards and Food Additives) Amendment
3. Regulation, 2015 related to DHA & ARA in Infant Formula and Follow-up Formula,
[somaltulose, and High Fiber Dextrin.

Food Safety and Standards (Food Products Standards and Food Additives) Amendment
4, Regulation, 2015 related to harmonization of standards for food additives for use in
certain food categories or individual food items.

Final (Draft) amendments to the Food Safety and Standards (Packaging & Labelling)
5. Amendment Regulation, 2015 related with declaration of class titles with respect to
the edible oils and edible fats.

Draft Regulation on Food Safety and Standards (Food or Health Supplements,
6. Nutraceuticals, Foods for Special Dietary Uses, Foods for Special Medical Purposes,
Functional Foods and Novel Food) Regulations, 2016.

II1. Draft Notification of Standards/Regulations issued for inviting stakeholder
comments.

1. Food Safety and Standards (Food Recall Procedure) Regulations, 2015.

Food Safety and Standards (Contaminants, Toxins and Residues) Amendment
Regulations, 2015 relating to standards of Mycotoxins in Foods.

Food Safety and Standards (Contaminants, Toxins and Residues) Amendment
Regulation, 2015 regarding standards of melamine in milk and milk products.

Food Safety and Standards (Food Products Standards and Food Additives) Amendment
Regulation, 2015 relating to the use of Phytosterols as Food Ingredient.

Food Safety and Standards (Packaging and Labelling) Amendment Regulation, 2015)
Amendment Regulation, 2015 relating to label declaration on use of Plant Sterols.

Food Safety and Standards Authority of India (Procedure for Transaction of Business of
the Central Advisory Committee) Amendment Regulation, 2015

IV. Standards/Regulation/Proposal approved by Food Authority for draft
notification inviting public comments

Revision of Milk Standards with respect to (i) Fat and Solid Not Fat (SNF) of Cow Milk
and (ii) Inclusion of Standards of Camel Milk in FSSR, 2011

2. Draft Regulations for Alcoholic Beverages
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3. Permissible limits of Ethylene gas for ripening of fruits.

Revision of ‘The Food Safety and Standards Authority of India (Procedures for

& Scientific Committee and Scientific Panels) Regulations, 2010".
5 Guidelines for Internal Procedure for Selection of Members of the Scientific Committee
’ and Scientific Panels.
Finalization of Manuals of Methods of Analysis of Foods- (i) Oils and Fats; (ii)
6 Mycotoxins; (iii) Cereal & Cereal Products; (iv) Food Additives; (v) Fruits and Vegetable
’ Products; (vi) Metals; (vii) Spices and Condiments, (viii) Milk & Milk Products and (ix)
General Guidelines on Sampling.
7 Guidelines for the scheme of Research & Development/ Surveys for food quality and
’ safe
3 Possibilities of adopting a principle of crops grouping for determination of Maximum
) Residues Limits.
0. Iron filings in Tea

10. Packaged Drinking Water

1. Limits of Extraneous Matter in Pulses

12. Silver Leaf (Varakh)

13. Chocolate

14. Redefinition of Interesterified vegetable Fat as Interesterified vegetable fat/oil
15. Table Olives;

16. Pasta Products;

i Dairy Whitener

18. Removal of Zinc from the list of contaminants

19. Fixation of MRLs of Pesticides in Food Commodities

Adoption of Nine (09) BIS standards- a) Protein rich supplements for infants and
preschool children, b) Edible Groundnut flour (expeller pressed), c) Malt extract, d)
20. Baker’s yeast, e) Lactic acids - food grade, f) Ascorbic acid - food grade, g) Calcium
propionate - food grade, h) Sodium metabisulphite - food grade, i) Potassium
metabisulphite - food grade

21. Categorization of Caramel as a ‘Natural’ or a ‘Synthetic’ Colour.

Assessment/determination of the safety of consumption of Khesari dal/Ban on
consumption of Khesari dal.

22.

23 Use of Maltitol & Maltitol syrup in various food Products.

24. Inclusion of Enzymatic degumming in refining process

25.

Expelled/ Pressed Coconut oil imported in India to be exempted from refining
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26 Maximum permitted pack size for Blended Edible Vegetable Oils to be 15 kg including
) 15 litres.
Harmonization of Vertical Standards for Fish and Fishery Products- (i) Frozen
Cephalopods; (ii) Frozen Finfish; (iii) Frozen Shrimp; (iv) Fish Fillets; (v) Smoked-
7 Fishery Products; (vi) Ready-to-eat finfish/shell fish curry in retortable pouches; (vii)
’ Canned Fishery Products; (viii) Sardine Oil; (ix) Edible Fish Powder; (x) Fish Pickles;
(xi) Frozen Minced Fish Meat; (xii) Freeze Dried Prawns (Shrimps); and (xiii) Clam
Meat-Frozen.
28. Fortified Milk
29. Fortified Edible vegetable oils
30. Edible Lactose
31. Seedless Tamarind
32. Oats
Inclusion of rabbit family, i.e. Leporidae under species of animal” in sub -regulation
33. 2.5.1 (a) of the Food Safety and Standards (Food Products Standards and Food
Additives) Regulations, 2011
34, Microbiological Standards for Fruits and Vegetables and their Products
35 List of Histamine forming Fish Species and Limits of Histamine Level for Fish and
' Fishery Products

Operationalization of certain standards/Regulations.

Some of the standards of Food Additives contained in the draft amendment notification with respect
to the harmonization of food additives, standards for proprietary foods and import regulations have
been made operational by invoking urgency as empowered under Section 18(2) (d) of FSS Act, 2006

as directed by the Central Government and the same have been uploaded on FSSAI website.




9.1

9.2

9.3

9.4

(2)

(b)

(c)

(d)

I o
Jssai

Chapter -9

Import of Food

FSSAI is responsible for protecting and promoting public health by ensuring that the nation’s food
supply for human is safe, sanitary and wholesome. Import of food in India is subject to the Section
25 of the Food Safety & Standard Act, 2006. The Act stipulates that no person shall import into India
any article of food in contravention of the Act or any rules and regulations made thereunder. It also
provides that the Central Government shall, while prohibiting, restricting or otherwise regulating
import of articles of food under the Foreign Trade (Development and Regulation) Act, 1992 (22 of
1992), follow the standards laid down by the Food Authority under the provisions of this Act and
Rules and regulations made thereunder. Further, as per section 47 (5) of the FSS Act, 2006, in case
of imported articles of food, the Authorized Officer of the Food Authority shall take its sample and
send to the FSSAI's NABL accredited notified laboratory for analysis who shall send the report within
a period of five days to the Authorized Officer. As per the test reports from the lab, the food safety
aspect of the imported consignment is ensured.

FSSAI has successfully operationalized the import food clearance process in a phased manner since
August-September 2010 through appointment of Authorized Officers in terms of section 47 (5) of the
FSS Act, 2006 for six major locations i.e. Delhi, Mumbai, Chennai, Kolkata, Tuticorin and Cochin Ports
(including sea, air and land) covering 21 points of entry. FSSAI has also notified Customs Officers as
Authorised Officers at 135 locations.

The data regarding the number of samples drawn & NOCs issued for the period April 2015 to March
2016 is given in Table-1. It is informed that a total of 71368 samples containing 10344881.24 MTs
of imported food products, were handled by the FSSAI during 2015-16. In the process, 1062 samples
(1.5%), weighing 21772.54 MTs of food, were issued non-conforming certificates/ rejected as
these were not meeting the standards prescribed under the FSS Act, 2006 and the regulations made
thereunder.

Following initiatives were undertaken during the year 2015-16 to streamline the process and reduce
the time for delivering public service in Imports clearance of the food consignments:

FSSAI has its presence at 6 locations namely Chennai, Kolkata, Mumbai, Delhi, Cochin and Tuticorin.
The import clearance in all the above mentioned locations is done through online Food Import
Clearance System (FICS) of FSSAL

Notice for operationalization of Food Safety and Standards (Food Import) Regulations was uploaded
on FSSAI’s website on 14.01.2016.

The Food Import Prioritization System has been planned to be implemented in three stages. The first
stage of Pre- Arrival Document Scrutiny (PADS) scheme was implemented on 02.02.2016 at all non-
single window locations.

Following category of food imports have been exempted from regular sampling and testing
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e Food imported for personal consumption

e Food imported by Diplomatic Missions
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e Import of Food for the purposes of Research and Development

e Import of Food for the purposes of Exhibition and Tasting

e Import of Food for international sports events

For the purpose of testing of Imported samples, FSSAI has notified different NABL accredited labs
across the country. The number of notified laboratories have been increased from 82 to 98 and
number of referral labs has also been increased from 12 to 14.

FSSAI notified Customs Officers as Authorised Officers at 135 locations to maintain parity of testing

and import clearance. The details of the same is at http://www.fssai.gov.in /importedfood.aspx

Table: 1
Table: 1 Data of Food Import Clearance for the period April 2015 to March 2016
Rejected Approved

Number of . .
Ports Nu'rI:t:::‘ of Totaianl\:[J?:tity zgﬁlgzgle&lgg Quaﬁf;:y in Ce??if.(i)cbz::: E\(I,(I;C) Quantity in MTs

samples A0 issued
Chennai 12843 2188837.50 202 8825.57 12636 2158440.12
Cochin 1347 86459.25 259 4806.26 1088 80979.29
Delhi 6738 41629.43 155 1126.58 6548 30673.16
Kolkata 5626 2144536.42 32 2608.78 5590 2130984.87
Mumbai 43317 5481331.86 364 3378.56 42870 5430718.46
Tuticorin 1497 402086.76 50 1026.79 1447 341551.42
Total 71368 | 10344881.24 1062 21772.54 70179 10173347.33
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Chapter-10

Enforcement-Regulation of Food Safety in States/UTs:
10.1 Licensing and Registration:

During the year 2015-16, 5607 Central licences were issued taking the total of Central Licences
issued by Central Licensing Authorities (CLAs) till 31-03-2016 to 24,917. As regards the State
Licences, a total of 1,56,551 licences and 3,86,518 registrations were issued by the State/UT
Government authorities. As on 31-03-2016, the States/UTs have granted 7,08,664 licenses and
registered 27,64,600 Food Business Operators (FBOs) under the Act. A status report on licences/
registration in States and UTs is in Table 1.

10.2 Progress in the year 2015-2016 with reference to the implementation of FSS Act in States/
UTs:-

10.2.1 Three Meetings of the Central Advisory Committee were held in the year 2015-2016. Till 01.03.2016,
16 Central Advisory Committee Meetings have been conducted wherein States/UTs participated and
discussed their issues.

10.2.2 The process of submission of laboratory testing reports from State/UT Governments has been
automated and now the States/UTs can directly upload the report on FLRS instead of manual
submission.

10.2.3 FLRS has been rolled out at Airports/ Seaports. Konkan Railways has gone online in June, 2016.
Process has been initiated for rolling out FLRS in Indian Railways.

10.2.4 Following nine States/ UTs went online for Licensing/Registration (FLRS) during the year 2015-16.
A total of 33 States/ UTs have gone live till 30/03/2016. Follow-up with remaining three states i.e.
Odisha, Nagaland & Chhattisgarh has been incorporated into the action plan for the year 2016-17.

1 | Sikkim 27% May, 2015
2 |Jharkhand 29t May, 2015
3 Bihar 10% June,2015
4 | Lakshadweep 16™ June, 2015
5 Manipur 215" July, 2105
6 | Tripura 26" Aug, 2015
7 | West Bengal 15" Dec, 2015
8 Andaman & Nicobar Islands 18" Dec, 2015
9 Jammu & Kashmir 30t March, 2016
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10.2.5 Joint Food Safety Commissioner for Railways has been appointed.

10.2.6 FSSAI has distributed Electronic Milk Adulteration Tester (EMAT) with Milk Analyzer, rapid milk
testing equipment to three States/UTs viz. Delhi, Uttar Pradesh and Chandigarh on pilot basis for
instant identification of milk adulteration.

10.2.7 Coordination meetings were conducted with Central Agencies viz., Railways, Airport/Seaport and
Defence.

10.3 Some other Initiatives

1. Initiated the process of development of Regulation for School Children. Several rounds of meetings
have been conducted with different stakeholders.

2. Initiated the process of licensing of Departmental Canteens under Central Government Organizations.
3. Initiated the process of training of FBOs in Indian Railways through the project Safe Food on Track

4. Initiated the process of project- Clean Drinking Water for increasing consumer awareness on clean
drinking water.

10.4 Initiatives in pipeline:
1. Creation and Implementation of dedicated Concerns Handling Portal/ mobile APP

2. Change in Licensing and Registration Regulation
Details of administrative set up in States/UTs:

10.5 The State/UT Governments are primarily responsible for the enforcement of the FSS Act, 2006 in
their respective jurisdictions. All the States/UTs have appointed Food Safety Commissioners, notified
Adjudicating Officers (AOs), Designated Officers (DOs) and Food Safety Officers (FSOs).

No. of AOs appointed: 13
No. of DOs appointed: 19
No. of FSOs appointed: 628

No. of Steering Committee constituted: 03 Steering Committee have been established in 29 States/
UTs so far.

No. of Appellate Tribunal established: 05 Appellate Tribunals have been established in 24 States/UTs
so far.

The details of administrative set up in the States/UTs is given in Table 2:

10.6 The State laboratories continue to act as the notified laboratories under FSS Act, 2006 and Public
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Analysts have been re-designated as Food Analysts. The details of sampling and testing by the state
labs during 2015-16 are given in Table 3.

10.7 Advisories/ Orders/ Notifications issued relating to enforcement activities in the year 2015-16:

1) Discontinuing Manufacturing/ Distribution etc. of product for which Product Approval has been
denied by FSSAI -

Vide order no. 1(2)2011/ States/FSSAI/Vol.ldated 21 April, 2015 it was directed that all FBOs
manufacturing any article of food containing ingredients or substances or using technologies or
processes or combination thereof whose safety has not been established through these regulations
or which do not have a history of sale /use or food containing ingredients which are being introduced
for the first time into the country have to apply for Product Approval.

2) M/s Nestle India Limited’s “Maggi Instant Noodles with Tastemaker” and any other food products
covered under Section 22 which were not examined for risk/safety assessment -

Vide Order no. 10/Q.A./Enforcement Issues/FSSAI-2015 dated 05™ June, 2015, M/s Nestle India
Limited was directed to recall all the 09 approved variants of its Maggi Instant Noodles from the
market having been found unsafe and hazardous for human consumption, to recall the food product
“Maggi Oats Masala Noodles with Tastemaker” for which risk/ safety assessment has not been
undertaken and Product Approval has not been granted.

3) Enforcement of Provisions of the FSS Act qua Noodles, Pastas and Macaroni with tastemaker of all
makes and brands present in the market :

a)  Order no. 10/Q.A./Enforcement Issues/FSSAI-2015 dated 08" June, 2015 gives the details
of the food products and manufacturing FBOs for which, as per records, FSSAI has issued
conditional permissions / approvals for products like Noodles, Pastas and Macaroni.

b)  The order advises to take regulatory samples of such non-standardized food products and to
take action as per provisions of FSS Act and other applicable laws (including IPC) qua the food
items not found conforming to the applicable standards.

c) Consequent to the said order M/s HUL Limited and M/s Nestle India Limited recalled their
non-standardized products. Also M/s ITC, modified the label of their brand Yipiee Noodles’, by
removing the line ‘No added MSG'.

4)  Office Order dated 15th Jan. 2016 regarding Exemption of Unit Run Canteen (URCs) from the
purview of FSSAI licensing;

URCs have been exempted from the purview of FSSAI licensing. CSDs under which these URCs run
will only be licensed.

5) Office Order dated 09th Feb. 2016 regarding Notification of FSSAI's Designated Officer for Central
Licensing under Section 36 of FSS Act, 2006:
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The provisions of the Order would come into effect from 1%t March, 2016 and consequently, Sub-
regional offices of Lucknow & Chandigarh shall cease to exist for the purpose of processing of fresh
application for grant of license.

6) Order dated 05th Feb. 2016 regarding Extension of time line upto 04th May, 2016 for the Food
Business Operators to obtain licenses / registration in terms of regulation 2.1.2 of the Food Safety
and Standards (Licensing and Registration of Food Business) Regulations, 2011.

7) Office Order dated 25th Jan. 2016 regarding Officers appointed as Designated Officers with their
area of jurisdiction:

Shri Prasenjeet Gaikwad was appointed as the Designated Officer of Western Region and Shri D P.
Guha was given the additional charge of North East Region.

8) Order dated 30th March 2016 regarding Clarification on use of Monosodium Glutamate as flavour
enhancer in seasoning for Noodles and Pastas:

To prevent, both, avoidable harassment/ prosecution of Food Business Operators (FBOs) as
well as to ensure that consumers are facilitated to exercise informed choices in respect of what
they eat, proceedings may be launched against FBOs only when the labels state “No MSG” or
“No added MSG” and MSG is actually found in the impugned foodstuff. Commissioners of Food
Safety have been advised that specific enforcement/ prosecution may not be launched against
the manufacturers of Noodles/ Pasta on account of presence of MSG/ Glutamic Acid unless it is
ascertained by the department that Monosodium Glutamate flavour enhancer (INS E-621) was
deliberately added during the course of manufacture without required declaration on the label.

9) Order dated 30th March 2016 regarding Enforcement Activities on Nutraceuticals, Food Supplements
and Health Supplements:

Itwasdecided thattill the Standards of Neutraceuticals, Food Supplementsand Health Supplements
are finally notified, the enforcement activities against such FBOs may be restricted to testing of
Neutraceuticals, Food Supplements and Health Supplements with respect to requirements given
in the draft notification on such products uploaded on the FSSAI website on 9% September, 2015.

Table 1: Report on licensing/ registration in States/ UTs

S.No. | Name of State No. of Licenses Issued No. of Registrations Issued
1 Andaman & Nicobar Island 538 6118
2 Andhra Pradesh 31384 32902
3 Arunachal Pradesh 1793 6296
4 Assam 4266 2344
5 Bihar 9353 24336
6 Chandigarh 2894 1506




I o
Jssai

7 Chhattisgarh 9645 9101
8 Dadara & Nagar Haveli 799 2350
9 Daman & Diu 588 3246
10 Delhi 15197 30827
11 Goa 3420 20448
12 Gujarat 52522 144222
13 Haryana 7352 15452
14 Himachal Pradesh 8038 87364
15 Jammu & Kashmir 9459 82912
16 Jharkhand 5765 13881
17 Karnataka 74776 202977
18 Kerala 44567 144651
19 Lakshadweep 1 412
20 Madhya Pradesh 38549 389885
21 Maharashtra 205688 691285
22 Manipur 864 5010
28 Meghalaya 1578 3108
24 Mizoram 440 3433
25 Nagaland 362 1417
26 Odisha 9179 13299
27 Puducherry 1221 2148
28 Punjab 18295 105290
29 Rajasthan 23,482 86276
30 Sikkim 1343 4510
31 Tamil Nadu 28843 151091
32 Telengana 15347 12694
33 Tripura 1161 3848
34 Uttarakhand 8206 6339
35 Uttar Pradesh 50,284 400777
36 West Bengal 21465 52845
Total 7,08,664 27,64,600
Grand Total 34,73,264




' o
Jssal

Table 2: Administrative Setup in States/UTs under FSS Act, 2006

S. No. | Name of State FSC No.of AO | No.of DO | No. of FSO Steering Committee Tribunal
1 Andaman & Nicobar Island 1 3 3 14 Yes Yes
2 Andhra Pradesh 1 13 17 45 Yes Yes
3 Arunachal Pradesh 1 20 20 3 Yes Yes
4 Assam* 1 27 5 40 Yes Yes
5 Bihar 1 38 9 14 No No
6 Chandigarh 1 1 2 2 Yes Yes
7 Chhattisgarh 1 27 27 71 Yes Yes
8 Dadara& Nagar Haveli 1 No No
9 Daman & Diu 1 Yes Yes

10 | Delhi 1 11 6 12 Yes Yes
11 |Goa 1 2 2 17 Yes No
12 | Gujarat 1 33 33 259 No Yes
13 | Haryana* 1 21 21 12 Yes Yes
14 | Himachal Pradesh* 1 10 5 4 Yes Yes
15 |Jammu & Kashmir* 1 22 19 72 Yes No
16 |Jharkhand* 1 24 24 202 Yes No
17 |Karnataka 1 30 36 64 No No
18 |Kerala 1 21 14 57 Yes Yes
19 | Lakshadweep* 1 1 1 15 No Yes
20 | Madhya Pradesh 1 51 it 182 Yes Yes
21 | Maharashtra* 1 7 62 298 Yes Yes
22 | Manipur* 1 9 9 9 Yes No
23 | Meghalaya 1 3 7 Yes Yes
24 | Mizoram 1 8 10 Yes No
25 | Nagaland* 1 11 11 11 Yes No
26 | Odisha 1 34 37 26 No No
27 | Puducherry 1 2 1 2 Yes Yes
28 | Punjab* 1 22 22 46 Yes Yes
29 | Rajasthan* 1 48 42 87 Yes Yes
30 | Sikkim 1 4 2 2 No No
31 | Tamil Nadu 1 32 32 584 Yes No
32 | Telengana* 1 10 15 9 Yes Yes
33 | Tripura 1 8 9 4 Yes Yes
34 | Uttarakhand 1 13 12 31 Yes Yes
35 | Uttar Pradesh 1 75 72 695 Yes Yes
36 | West Bengal* 1 19 19 42 Yes Yes
Total 36 667 649 2952 29 24

Note: Annual Report for 2015-16 of the States* are awaited
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Table 3: Annual Public Laboratory Testing Report for the year 2015-2016

S. No. Name of State san'lrl‘))lt:sl ::)cgifve d Analysed | Adulterated | Criminal Civil | Convictions | Penalties | Amount
1  |Andaman & Nicobar 156 156 25 0 0 0 0 271000
Island

2 Andhra Pradesh 4860 4860 870 194 347 4 83 5215000
3 Arunachal Pradesh 290 290 30 0 28 0 5 15000
4 Assam NA NA NA NA NA NA NA NA
5 Bihar 2032 1447 35 0 93 0 4 20000
6 Chandigarh* 96 96 12 12 0 2 102000
7 Chhattisgarh 1026 1026 298 3 17 0 0 85000
8 3:3:122 & Nagar 40 40 5 3 0 1 10000
9 Daman & Diu 106 106 11 11 0 0

10 Delhi 1472 1472 239 149 0 0 0 4482500
11 Goa 1132 1155 72 0 4 1 1 5000
12 Gujarat 15115 14891 1242 30 507 1 182| 19005906
13 Haryana 2121 2063 180 7 149 0 111 2743600
14 Himachal Pradesh* 296 305 55 19 20 0 180000
15 Jammu & Kashmir* 1354 1215 334 1 335 215 0 2214400
16 Jharkhand NA NA NA NA NA NA NA NA
17 Karnataka 2894 2340 433 58 0 0 436000
18 Kerala 2364 2196 459 138 246 17 44 6633500
19 Lakshadweep NA NA NA NA NA NA NA NA
20 Madhya Pradesh 10035 9994 1311 82 879 36 447 | 4,48,26,000
21 Maharashtra* 2019 1400 345 396 85 105011 1225500
22 Manipur* 67 67 0 0 8 8 8 1,64,000
23 Meghalaya 124 87 4 0 0 0 0 0
24 Mizoram 24 17 4 0 0 0 0

25 Nagaland 187 187 76 32 20 20 10000
26 Odisha 211 211 61 2 1
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S. No. Name of State san;r:lt:sl lr‘l:c:ifve d Analysed | Adulterated | Criminal Civil | Convictions | Penalties | Amount
27 Puducherry 827 827 11 0 1 0 1 5000
28 Punjab NA NA NA NA NA NA NA NA
29 Rajasthan NA NA NA NA NA NA NA NA
30 Sikkim 5 5 0 0 0 0 0 0
31 Tamil Nadu 1742 1783 607 107 308 23 202 5890800
32 Telangana NA NA NA NA NA NA NA NA
33 Tripura 814 814 17 5 0 0 2750
34 Uttarakhand 1073 1073 183 10 95 0 0 1535000
35 Uttar Pradesh 17,726 14833 7189 506 4864 164 2370 115120480
36 West Bengal* 102 101 71 1 13 0 0 0

Total 70,310 65,057 14179 1643 8102 105520 3482 | 210198436

Note: Annual Report for 2015-16 of the States* are awaited
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Chapter - 11

Surveillance Activities

11.1

11.2

11.3

11.4

11.5

11.6

Section 29 (3) of the Food Safety and Standards Act, 2006 provides: “the Food Authority shall
maintain a system of control and other activities as appropriate to the circumstances, including public
communication on food safety and risk, food safety surveillance and other monitoring activities
covering all stages of food business”.

State Food Safety Commissioners were requested to conduct Food Safety Surveillance of seasonal
fruits and vegetables and other food commodities. States were also requested to submit reports in
the prescribed format. The matter was also taken up in 14" CAC held on 04.06.15 for submission of
final reports by the Food Safety Commissioners.

A Modified surveillance plan was prepared and the same was discussed in 15" meeting of CAC
held on 13.10.15 and subsequently in 16" CAC meeting on 03.02.16 for submission of suggestions/
modifications. State Commissioners of Food Safety were also requested to conduct surveillance
activities in their States regularly and submit the report in the prescribed format.

Surveillance activity of Fats, Oils and Fats Emulsions in areas of Chennai, Hyderabad and Kolkata were
completed through Designated Officers of Chennai and Kolkata in year 2015. 100 samples of different
fats and oils from Chennai and Hyderabad and 50 samples of fats and oils from Kolkata region were
analysed. A letter dated 23™ Oct, 2015 was issued to all Food Safety Commissioners of States/UTs to
intensify the surveillance activity of fats and oils in their States and suitable legal enforcement action
to be initiated if the samples are found to be non-conforming in nature.

Directions were issued to State Governments from time to time for implementation of effective
Surveillance.

Milk Quality Survey (MQS) 2016 was planned by the FSSAI across all the States/UTs in the country in
order to ascertain the status of milk quality in the country. To begin with a pilot survey is proposed to
be initiated in NCR region covering Delhi and parts of Uttar Pradesh and Haryana.
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Chapter-12

Quality Assurance (Laboratories, Sampling and Analysis)

12.1

12.2

12.3

12.4

12.5

12.6

FSSAI organized a meeting with milk testing equipment vendors/manufacturers & bulk consumers
on 16.10.2015 regarding setting-up of infrastructural facilities to provide the bulk and individual
consumers easy access to testing equipment for ensuring the quality of milk and milk products
bought by them. The meeting was attended by several individuals and representatives of associations
of traditional sweet shops. Others present during the event were Commissioner Food Safety, Delhi,
Director, Department of Consumer Affairs and representatives from Ministry of Health & Family
Welfare. The representatives of 15 rapid milk testing equipment manufacturers demonstrated their
equipments.

Compilation of sample testing parameters as per FSSR, 2011: The quality and safety parameters
have been prescribed in the existing six Regulations & Appendices for various food commodities.
Therefore, FSSAI has brought out a compilation of all the quality and safety parameters of food
products at a single point of reference for standardized and effective analysis across all the Food
Testing Laboratories in the Country. The compilation is available on FSSAI website.

Revision of FSSAI sample testing charges: An important initiative was undertaken to rationalize the
food testing charges, which were fixed in an ad-hoc manner at the inception of FSSAI (Rs. 1000/- for all
regulatory samples and Rs. 3000/- for all import samples). Taking into consideration that the analysis
of different food products involved different parameters and instrumentation, the testing charges
were revised and made more realistic linking them with testing parameters and the complexities
involved. The revision of testing charges and making these realistic would help in creating a robust
network of financially viable food testing laboratories in the country.

Notification of Food Testing Laboratories: Hitherto 82 NABL accredited labs were notified by FSSAI as
per Section 43 (1) of FSS Act, 2006 for the purpose of carrying out analysis of food samples taken under
Section 47 of the said Act. Sixteen more NABL accredited labs have been notified by FSSAI during
2015-16 taking the total number of notified laboratories to 98, thereby improving the availability of
food testing facilities in every part of the country. FSSAI Notification of food testing laboratories by
FSSAl is a continuous process based on voluntary application of the laboratories.

Notification of Referral Food Laboratories: Earlier 12 referral labs were notified by FSSAl in gazette
vide No. 2444 dated 02.12.2014. Two more labs, namely, IICPT, Thanjavur and National Research
Centre on Meat, Hyderabad were notified as Referral Food Testing Laboratories in the gazette vide No.
2611 dated 07.12.2015, thereby taking the total number of referral laboratories to 14 for analyzing
appeal samples of food.

Training and capacity building of the laboratory personnel: FSSAI in consultation with the
experts designed training modules for capacity building of scientific and technical personnel in the
laboratories and conducted first pilot Training Programme for Food Analysts and other Laboratory
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personnel of State Food Testing Laboratories from 30" November to 4™ December, 2015 at the premises
of M/s TUV-SUD South Asia Private Limited, Gurgaon. The second round of training programme was
conducted at the premises of M/s. Envirocare Labs Pvt. Ltd., Mumbai from 29 February to 4™ March,
2016.

Scientific Panel on Methods of Sampling and Analysis: Since the formation of FSSAI, the DGHS
manuals of test methods for analysis of the various food products, which were prepared 20 years
back, were being used. Since then, a lot of changes had taken place in the analytical field and it became
essential to review the manuals on methods of analysis of food articles incorporating new methods
of analysis and the advancement that had taken place in the analytical field. The Scientific Panel on
‘methods of Sampling and Analysis’ undertook revision of existing methods of analysis of various
food articles and also development of newer testing methodologies. During 2015-16, the panel dealt
with the revision of 16 different manuals on methods of Analysis of various Food Products and 1
document on Good Food Laboratory Practices(GFLP). The first phase of reviewing these manuals
has since been concluded and following 9 new manuals of methods of analysis of foods have been
approved by the Food Authority after a series of meetings of the Scientific Panel, Scientific Committee
and public consultation :

i) Milk and Milk Products

ii) 0il and Fats

iii) Fruit and Vegetable Products
iv) Cereal and Cereal Products
V) Food Additives

vi) Mycotoxins

vii) Spices and condiments

viii)  Metals

ix) General Guideline on Sampling
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Chapter-13

Codex Activities

13.1

13.2

13.3

13.4

The Codex Contact Point of India, i.e. National Codex Contact Point (NCCP) is set up at the Food Safety
and Standards Authority of India (FSSAI). The NCCP of every Country coordinates with the Codex
Secretariat for all the matters related to Codex Alimentarius.

The Indian delegation actively participated in 17 Codex Committee Meetings that were held during
2015-2016. The delegates from Food Authority and the concerned Ministries/Departments and other
stakeholders were part of the Indian delegation. India participated in the Physical Working Group
on Processed Cheese in January 2015 in Brussels. India also participated in the Codex Alimentarius
Executive Committee Workshop during 30" November to 2" December, 2015 in Rome, Italy. India has
participated in 49 electronic working groups (EWGs) and significant comments were submitted in the
EWGs. India was also the Chair of 8 EWGs. In 2016-India is Chair of the one EWG (Ware Potato) and
also Co-Chairing one of the EWG (Revision of GPFH and its HACCP Annex). In all the above mentioned
Codex Committees, PWGs and EWGs, India’s written comments were submitted to Codex Secretariat
and India’s concerns were largely addressed based on these comments and interventions during the
Committee sessions.

India co-hosted the 9% session of the Codex Committee on Contaminants in Food( CCCF) from 16-19
March 2015 at New Delhi. 9% session of the Codex Committee on Contaminants in Foods (CCCF) was
inaugurated on 16" March, 2015. H.E. Mr. Alphonsus Stoelinga, Netherland Ambassador to India, Ms.
Nata Menabde, WHO representative to India, Mr. Y.S. Malik, CEO, FSSAI and Dr. WiekeTas, Chair, CCCF
were present The session was Chaired by Dr. Wieke Tas, Department of Animal Health and Market
Access, Ministry of Economic Affairs, The Netherlands. The Session was attended by 55 Member
countries. 1 Member Organisation, and Observers from 13 international organisations. From India,
26 members participated in the meeting which included senior officers from other Ministries and
Departments, Government of India . The Indian delegation was led by Mr. Sunil Bakshi, DGM, NDDB.
Significant comments and interventions were made by the Indian Delegation during the meeting on
Proposed Draft Maximum Level for Inorganic Arsenic in Husked Rice. The Indian Delegation informed
the Committee that India would submit new/additional data with regard to Husked Rice to GEMS for
change of the ML of 0.35 mg/kg at its next session.

India was appointed as a Co-ordinator for the FAO/WHO Coordinating Committee for Asia (CCASIA)
for a period of 2 years in the 38% Session of CAC(2015) and from 2015, CCASIA meetings are being
held on the sideline of each Codex Committee meetings. India’s proposal on the Code of Hygienic
practices for Street vended food was approved to be one of the Agenda items to be considered in this
session.
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13.5 New Work proposals:

13.5.1 India proposed Dried Chilli Pepper and Dried Garlic as new work proposal in the 2" Session of Codex
Committee on Spices And Culinary Herbs, 14-18 September, 2015.

13.5.2 India proposed a new work on Fresh Date Palm in the 19 Session of Codex Committee on Fresh
Fruits and Vegetables, 5-9 October, 2015 and the Committee agreed that India would prepare a
project document and a standard for consideration in the next session.

13.5.3 Labelling Standards for Non-Retail Containers in Codex Committee on Food Labelling (CCFL).
13.6 International Food Safety Authority Network (INFOSAN):

India participated in the Meeting on Strengthening International Food Safety Authorities Network
(INFOSAN) in Asia and National Food Safety Systems during 23-26 November 2015 in Kong SAR (China).
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Chapter - 14

Information, Education and Communication (IEC)

14.1

14.2

14.3

14.4

14.5

14.6

14.7

Information, Education and Communication (IEC) combines strategies and approaches that enable
the organisations, communities and stakeholders to play key roles in achieving and sustaining their
defined goals. IEC is the back bone of any organization to channelize the promotional activities.
It is the most crucial component, requires continuous and constant efforts targeted at various
stakeholders. It empowers people to make decisions and modify behaviours.

[EC activities are developed based upon needs assessments, to enhance the visibility, educate about
the Act, Rules & Regulations and to generate awareness. Using various channels of communication we
disseminate valuable information to address different target groups.

A number of activities have been organized to make stakeholders aware about the essential elements
of the Act, Rules & Regulations involving print and electronic media. IEC materials in the form of
booklets/ leaflets/ posters, etc. have been developed on food safety, personal hygiene for food
handlers, kitchen food safety, Food Handlers Do’s and Don’ts, points on food safety to be considered
while consuming street foods, licensing, registration, food import clearance, labelling, adulteration of
milk and milk products, Food safety for children, Food safety at home etc. for various stakeholders of
FSSAL

Mass Contact Activation Programme (MCAP) in 08 Districts of Uttar Pradesh was conducted by the Din
Dayal Upadhyay State Institute of Rural Development (DDU SIRD), Govt. of Uttar Pradesh on behalf of
the Food Safety and Standards Authority of India (FSSAI). The aim of the Programme was to educate
the stakeholders about FSSAI on aspects relating to FSS Act, Rules and Regulations, objectives, roles
and functions of FSSAI, food safety and standards, common methods for detection of adulteration in
food and how to report a problem in food etc.

Food Safety and Standards Authority of India (FSSAI), WHO Country Office for India, Ministry of
Health & Family Welfare (MoHFW) and National Centre for Diseases Control (NCDC) organized a
national consultation on 1% April 2015 at New Delhi as a curtain raiser event for World Health Day
2015.

Food Safety and Standards Authority of India (FSSAI) organised an awareness programme in the
Lady Irwin College, New Delhi on the occasion of World Health Day, 2015 (WHD 2015) on 07th April,

2015;

On behalf of the Food Safety and Standards Authority of India, the Directorate of Food & Drugs
Administration, in collaboration with the Goa College of Home Science, Government of Goa organized
a two-day Food Safety Sensitization Workshop for the Street Food Vendors on 23 -24% June, 2015 at
the Home Science College Campus, Campal, Panaji, Goa.
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FSSAI participated in a joint awareness campaign with Department of Consumer Affairs under the
aegis of “Jago Grahak Jago” in 2015-16.

FSSAl participated in the 35" India International Trade Fair, 2015 (IITF-2015) during 14-27 November,
2015 at Pragati Maidan, New Delhi by putting up a stall under “Health Pavilion” of the Ministry of
Health and Family Welfare.

The Scheme titled “Scheme for associating Central / State Government Agencies, Consumers’
Organizations, Non-Governmental Organizations and other Institutions including Government
Universities / Colleges working in the area of food safety for undertaking Information, Education and
Communication (IEC) activities on behalf of Food Safety and Standards Authority of India (FSSAI)”
was formulated and announced.

Food Safety and Standards Authority of India (FSSAI) issued draft guidelines titled “Guidelines for
making available wholesome, nutritious, safe and hygienic food to school children in India”.

Brainstorming Workshop

FSSAI organized a brainstorming workshop on social marketing of food safety and promotion of
wholesome food on 12™ March 2016 with the intention to come up with creative ideas revolving
around food safety and its awareness at large.

The workshop was attended by more than 65 participants from different fields from Delhi Food
Safety Department, Indian Institute of Mass Communication (IIMC), AIIMS, IDA, CII-FACE, Nestle
India Ltd., Dabur, GSK, Cargill, HUL, NISG, Technical Experts, artists etc.

14 .12.3 The views of the individual groups on various themes were shared with each other resulting in

14.13

14.13.1

14.14

14.14.1

evolved ideas like educating and engaging people through social or multimedia, understanding
of different customers’ segments, creation of single platform for regulation and enforcement,
involvement of State Govts. for better outreach, food apps to calculate the nutrients level of food.

Awareness Campaign in Delhi Metro Trains:

An awareness campaign was undertaken in Delhi Metro Trains for one month in March-April, 2016
through display of educative /awareness panels in metro trains of all routes.

Street Food Festival:

A Street Food Festival was organised on 13™ March, 2016 at Central Park, New Moti Bagh. The
Street Food Festival comprised several parallel activities like Street Food Vendor Training,
Presentation of I-Cards and Hygiene Kits to qualified vendors, Vendor Registration, Quiz Contests
and Games on Food Safety and Balanced Diet for visitors. An FSSAI Mobile App was also launched
during the festival to enable the stakeholders to raise their concerns about food safety through this
application. Shri Jagat Prakash Nadda, Hon’ble Minister of Health and Family Welfare and Shri Rajiv
Pratap Rudy, Hon'ble Minister of State for Skill Development and Entrepreneurship (Independent
Charge) and Parliamentary Affairs, Government of India also attended the Festival, among others.
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Food Safety and Standards Authority of India (FSSAI), in partnership with Ministry of Skill
Development, Ministry of Health and Family Welfare, Delhi State Government, Tourism and
Hospitality Skill Council (THSC), National Association of Street Vendors of India (NASVI) and CII-
Jubilant Bhartia Food and Agriculture Centre of Excellence (FACE) launched ‘Clean Street Food-
Delhi Project’ during the Street Food Festival.

The Food Safety and Standards Authority of India participated in the 31st AAHAR International
Food & Hospitality Fair, 2016 during March 15-19, 2016 at Pragati Maidan, New Delhi by putting
up a stall.

The FSSAI stall was inaugurated by Shri Ashish Bahuguna, Chairperson FSSAI in the presence of
Mr. Pawan Agarwal, CEO, FSSAI, Mr. BK Dubey, Director, FSSAI, representatives of associations
from FICCI and AIFPA.

The FSSAI stall was attended by alarge number of visitors which included Food Business Operators
from various parts of the country and from other countries, Importers, Consumers of various
groups like women, youngsters, School children, College Students etc. The average footfall of the
stall was 150-250 per day.

FSSAI has its Facebook page wherein tips related to food safety & hygiene are being provided on a
regular basis given that the public’s well being is the ultimate objective of a national food safety system.
The following campaigns were undertaken during 2015-16;
#Hygiene & Sanitary Standards,
#The Five Keys To Safer Food, and
#Street Food Safety
FSSAI has a dedicated and well maintained website www.fssai.gov.in, where the FSS Act/Rules/

Regulations along with other articles, advisories, notifications, information on detection of adulterants
etc. are updated from time to time.

FSSAI has uploaded original videos on You Tube to spread awareness about food adulteration.
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Awareness programme on the occasion of the World Health Day 2015 (WHD 2015) in the Lady Irwin College,
New Delhi.
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Two-day Food Safety Sensitization Workshop for the Street Food Vendors on 23-24% June, 2015 at Home Science
College Campus, Campal, Panaji, Goa.
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CEO, FSSAI briefing the participants during the brainstorming workshop on social marketing of food safety and promotion of
wholesome food on 12" March 2016-organised by FSSAIL
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Awareness campaign through display of educative/awareness panels in
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Street Food Festival organised by FSSAI on 13" March, 2016 at Central Park, New Moti Bagh, New Delhi. An FSSAI Mobile App was
also launched during the festival to enable the stakeholders to raise their concerns about food safety through this application.
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Launching of Project Clean Street Food - Delhi Project
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Dil-card and food safety tips leaflet to Street Food Vendors.
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FSSAI stall at 31 AAHAR International Food & Hospitality Fair, 2016 (March 2015-16) inaugurated by the Shri Ashish Bahuguna,
Chairperson, FSSAI in the presence of Shri Pawan Agarwal, CEO,FSSAL
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Chapter-15

International Cooperation

15.1 Inline with the FSS Act, the Food Authority is required to provide scientific and technical assistance
to the Central Government and the State Governments for improving co-operation with international
organizations. The Food Authority shall also promote co-ordination of work on food standards
undertaken by international governmental and non-governmental organizations and promote
consistency between international technical standards and domestic food standards. FSSAI is
also the national enquiry point for SPS (Sanitary and Phytosanitary) issues and, thus, regularly
participates in various bilateral meetings for co-operation in the area of food standards, food safety
and capacity building of labs. FSAI has been part of the following during the year 2015-16.

15.1.1 The ban on import of milk and milk products, including chocolates and chocolate products and
candies/confectionaries/food preparations with milk and milk solids as ingredients from China
was reviewed and in absence of any credible report and supporting data, it was recommended
that the ban may be extended for a period of one year i.e. upto 23 June, 2016 unless the safety risk
assessment is undertaken based on availability of credible reports and supporting data in respect
of the said products, warranting the review of this ban.

15.1.2 Joint Statement of Intent (JSI) was signed between the Federal Office of Consumer Protection
and Food Safety (BVL) and Federal Institute for Risk Assessment (BfR), Germany and FSSAI on
cooperation in the areas of food safety on 05" October, 2015. The objective of the JSIs signed is to
develop and maintain bilateral cooperation between the Parties based on mutual interest in the
sphere of their respective competence and according to their capacities in the field of food safety
and risk management and to improve the cooperation in the field of food safety and to protect the
health and safety of consumers in both countries.

15.1.3 A Memorandum of Understanding (MoU) has been signed between ANSES (French Agency for Food,
Environmental and Occupational Health & Safety), France and FSSAI for cooperation in food safety
on 25% January, 2016. The objective of this MoU is to promote improved scientific and technical
cooperation between the Parties. The agencies wish to collaborate in the area of food safety, in
particular, in risk assessment methodologies, food risk analysis, laboratories practices, methodology
of total diet study.

15.1.4 FSSAI conducted a Technical Symposium on Food Safety Science in collaboration with USFDA on
28" September, 2015 at India Habitat Centre, New Delhi. The objective of this scientific exchange
visit was to establish linkages at the technical level and to foster increased understanding of the
basis for USFDA's science policy and to deepen mutual understanding on the science side of food
safety through dialogue, trust and cooperation and the exchange of views on subjects of priority
interest to both the parties - USFDA and FSSAI The eminent speakers from USFDA disseminated
information on various technical aspects of USFDA’s Food Safety enforcement structure, monitoring,
inspections, risk assessment and management system, packaging and labelling issues etc. The
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Symposium helped in enhancing the knowledge base of the stakeholders and the participants and
will help in fostering the bilateral cooperation on food safety in future.

Further, regular meetings were conducted with the delegation of various countries with food safety
in focus and to enhance mutual understanding and to discuss potential areas of collaboration.
During the year 2015-16, the meetings with the delegations of USDA, USFDA, Germany, France,
Netherlands, Poland, Sri Lanka, Singapore, Japan, Australia etc. were conducted which helped
the delegates to better understand India’s food regulatory system with regards to food packaging,
processing, labelling, food import related issues etc. and also helped FSSAI to learn and understand
the best practices in food safety in various countries and how the bilateral collaboration can enhance
food safety network.

International Cooperation Cell of FSSAI is regularly working to explore the possibilities of
collaboration with various countries/international agenciesin the areas of food safety by conducting/
participating in meetings, organizing seminars with various countries to discuss potential areas of
collaboration and understanding and implementing the best practices.
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Chapter-16

Training and Capacity Building

16.1 Action Plan for Training Division

In terms of section 16(3) (h) of the FSS Act, the Authority is expected to provide, whether within or outside
their area, training programmes in food safety and standards for persons who are interested in starting any
food business, whether as a food business operator or employees or otherwise.

16.2

16.3

il.

14

ii.

Details of training programmes conducted for Food Safety Regulators during 2015-16:

For the Designated Officers-

Date Place State
2nrd_4th Noy, 2015 Lucknow Uttar Pradesh
20% to 22" Jan, 2016 Delhi Delhi

Training of Trainers (ToT) programme through Centralised training at FSSAL

In the matter of training of trainers as per agenda item 8 of 12" CAC meeting held on 01.08.2014,
FSSAI suggested to the States/UTs to identify the trainers, who would undergo a ToT program
through a centralized training at FSSAI, FDA Bhawan, New Delhi .

The 2nd phase of this ToT programme was held at FSSAI, FDA Bhawan, New Delhi from 22™ July to
24" July, 2015. States of Maharashtra, Karnataka and Uttar Pradesh and Railway Board participated
during this phase.

Technical Officers Training at regional offices of FSSAI

In the meeting of Central Licensing Authorities and Authorised Officers held on 8% and 9" September,
2014 at FDA Bhawan, FSSAI, New Delhi, it was decided that the Technical officers posted at regional
and sub offices should be imparted training on technical and legal issues.

Details of training programmes conducted for Technical Officers during 2015-16 are:

Date Place Offices covered

20" to 21t June, 2015 Chennai Chennai and Cochin
8™ to 11" Oct, 2015 Delhi Delhi and Headquarter
(two batches)
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Project Clean Street Food-Delhi

The Project- Clean Street Food has been conceived by the Food Safety and Standards Authority of
India (FSSAI) to enhance the popularity of street food by transforming it into a global brand by itself.

By building on the lessons of past initiatives in the foods arena, the Project would see the FSSAI work
closely with other Ministries of the Government of India to train street vendors in aspects of safe food
and hygiene so that they may improve the quality of their offerings and thereby be in a position to
attract more customers and increase their earnings.

Apart from raising the health and safety standards of street foods, the Project will play a big role in
the social and economic uplift of the street vendor community by providing them with skills training
under FBO training and RPL (Recognition Prior to Learning ) component of the Government’s flagship
Pradhan Mantri Kaushal Vikas Yojana (PMKVY) . Besides, it will help India’s food streets to emerge as
new tourist attractions by themselves as in many other parts of the world.

The Project was launched on 13™ March, 2016 during the Street Food Festival program held at
Central Park, New Moti Bagh, New Delhi on 13" March, 2016. Under this project, more than 23,000
street food vendors were provided training on basic hygiene and food handling practices across Delhi
at 40 identified location with 8 training partners. Some other State/UT Governments have shown
their interest in organising similar programme in their respective jurisdiction.
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Chapter-17

Information Technology

17.1

17.2

13

1.4

15

An internal IT division has been created to build a comprehensive IT system which covers all
functions carried out by the Food Safety and Standards Authority of India (FSSAI). The new integrated
system will include currently functional imports and Licensing and registration system and will
cover functionalities like Food standards formation, Quality assurance activities like lab ecosystem,
Surveillance, enforcement, product approval etc.

It has been decided that the IT team will take over the Import Clearance system and Licensing and
registration system from National Institute for Smart Governance (NISG) in due course. The IT Team
is envisaged to perform some development activities in-house and strategically outsource some
components to third parties for speedier implementation.

FSSAI mobile App has been developed wherein public can verify the registration and licensing details
of Food Business Operators licensed/registered under FSS Act, 2006. A consumer can also raise his
concerns w.r.t. food and food products through mobile app..

For speedier import clearance Pre-arrival document scrutiny system was implemented. Through this
system Importers can take benefit of document scrutiny before a consignment reaches port. This will
save 3-4 days of time taken for document scrutiny.

Import Prioritisation system has also been planned for implementation. Under this system, based on
compliance history of Importer, country of Import and food item, consignments will be cleared for
imports without any testing. Currently, all import consignments are tested in labs and cleared on the
basis of test reports. It is envisaged to clear 75% of risk foods and 95% of non-risk foods based on
compliance factors as mentioned above.
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RTI Matters:

Following statement depicts facts in respect of RTI requests received in Food Safety and Standards Authority of India:

Chapter-18

Opening Balance as on Received during the No. of Cases Decisions where Decisions where
beginning of 1% Quarter quarter (including cases | transferred to other | requests/appeals requests/appeals
(Apr15- Mar-16) transferred to other PA s) PAsu/s 6(3) rejected accepted
Request 7 1267 283 85 895
First Appeals 0 56 0 56 0
No. of CPIOs designated No. of Appellate Authority designated
16 13
No. of times various provisions were invoked while rejecting requests
Relevant Sections of RTI Act 2005
Section 8 (1) Sections Others
a b c f g h i j 9 11 24
0 0 0 0 0 0 0 0 0 0 0 83

Block II (Details about fees collected, penalty imposed and disciplinary action taken)

Registration Fee
Collected(in Rs.) u/s 7(1)

Addl. Fee Collected (in Rs.) u/s 7(3)

Penalty Amount Recovered (in
Rs.) as directed by CIC u/s 20(1)

No. of cases where disciplinary action
taken against any officer u/s 20(2)

5164/-

3961/-

0

0

Last date of uploading the pro-active disclosures on the website. July, 2015




' o
Jssal

Chapter 19

Rajbhasha

Several steps were taken during the year 2015-16 to promote use of Hindi in the official work of the Authority.
During the year, meetings of the Official Language Implementation Committee were held every 3 months
and decisions taken during these meetings were implemented. 50 employees were trained through Hindi
workshops. Unicode was installed in all Computers. Resultantly, higher percentages of letters were issued in
Hindi by various Divisions. Hindi was also increasingly used in the file noting. A Hindi Fortnight was organised
in September, 2015. During this Fortnight, employees enthusiastically participated in various competitions
such as Hindi Essay, Oratory, Hindi knowledge, poetry etc. Quarterly progress reports were sent online to
Department of Official Language (MHA), Ministry of Health & Family Welfare and City Official Language
Implementation Committee. The Authority is also a member of the City Official Language Implementation
Committee and participated in the meetings organised by the Committee during the year. Authority was
awarded ‘Hindi Samvardhan Puraskar’ by an organisation for promoting use of Hindi and official language
policy of the Government.
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Chapter-20
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Food Safety and Standards Authority of India
(A Statutory Authority established under the Food Safety & Standards Act, 2006)
FDA Bhawan, Kotla Road, New Delhi-110 002
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
BALANCE SHEET AS ON 31-03-2016

(Amount in Rs.)
CORPUS/CAPITAL FUND AND LIABILITIES Schedule | Current Year Previous Year
Corpus/Capital Fund 1 1,361,893,931 1,008,673,173
Reserves And Surplus 2 = =
Earmarked/Endowment Funds 3 23,401,497 23,401,497
Secured Loans And Borrowings 4 - -
Unsecured Loans And Borrowings 5 = =
Deferred Credit Liabilities 6 S S
Current Liabilities & Provisions 7 288,156,677 306,135,415
TOTAL 1,673,452,105 1,338,210,085
ASSETS
Fixed Assets 8 37,340,873 25,702,389
Investments-From Earmarked/Endowment Funds 9 S S
Investments-Others 10 S S
Current Assets, Loans, Advances Etc. 11 1,636,111,232 1,312,507,696
Miscellaneous Expenditure = -
(to the extent not written off or adjusted)
TOTAL 1,673,452,105 1,338,210,085
Significant Accounting Policies 26
Contingent Liabilities and Notes On Accounts 27

Asstt. Director (Finance, Budget & Accounts)

PLACE : NEW DELHI
DATE : 08.09.2016

CHIEF EXECUTIVE OFFICER, FSSAI
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
INCOME AND EXPENDITURE ACCOUNT FORTHE YEAR ENDED ON 31-03-2016

(Amount in Rs.)

INCOME Schedule | Current Year | Previous Year
Income from Services 12 223,428,822 230,354,819
Grants/Subsidies from Ministry of Health & Family Welfare, Govt. of India 13 455,141,503 446,504,600
Fees/Subscriptions 14 - -
Income from Investments (Income on Invest. from earmarked/endow. funds 15 ) )
transferred to funds)

Income from Royalty, Publication etc. 16 - -
Interest Earned 17 78,181,448 46,259,759
Other Income 18 2,998,906 173,767
Increase/(decrease) in stock of Finished goods and work in progress 19 - -
TOTAL(A) 759,750,679 723,292,945
EXPENDITURE

Establishment Expenses 20 87,970,983 91,083,337
Administrative Expenses etc. 21 297,173,412 287,665,631
Repair & Maintenance Expenses 22 6,267,731 7,551,054
Expenditure on Grants, Subsidies etc. 23 5,500,000 3,000,000
Depreciation 24 9,617,795 9,109,203
Interest 25 - -
TOTAL(B) 406,529,921 398,409,225
Balance being excess of Income over Expenditure (A-B) 353,220,758 324,883,720
Transfer to Special Reserve - -
Transfer to/from General Reserve - -
?ﬁii:{l}ll(iED BEING SURPLUS/(DEFICIT) CARRIED TO CORPUS/CAPI- 353.220.758 324.883.720
Significant Accounting Policies 26

Contingent Liabilities and Notes On Accounts 27

Asstt. Director (Finance, Budget & Accounts)

PLACE : NEW DELHI
DATE : 08.09.2016

CHIEF EXECUTIVE OFFICER, FSSAI
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2016
(Amount in Rs.)
SCHEDULE 21 - ADMINISTRATIVE EXPENSES CURRENT YEAR | PREVIOUS YEAR
a) Labour and processing expenses - -
b) Electricity and Power 5,876,868.00 5,137,138.00
) Water charges 677,992.00 752,919.00
d) Rent, Rates and Taxes 44.945,336.00 29,840,308.00
e) Postage and Communication Charges 633,765.00 704,563.00
f) Printing & Stationery (Supply & Material) 4,572,162.00 410,714.00
g) Travelling and Conveyance Expenses 19,792,238.00 24,128,804.00
h) Expenses on Seminar/Workshops (CM&S) 8,049,173.00 1,406,164.00
i) Subscription Expenses (Contribution to Codex Trust Fund) 962,894.00 912,513.00
i) Auditors Remuneration 3,200.00 -
k) Legal & Professional Charges 160,622,209.00 179,132,176.00
1) Expenses on operationalisation of food Import Clearance Process - -
m) IEC & Publicity Expenses 17,618,247.00 10,521,481.00
n) Office Expenses 11,805,138.00 7,113,121.00
0) Training Charges 2,728,259.00 4,865,184.00
p) Publication expenses - -
q) |Telephone & Mobile Expenses 1,051,139.00 854,687.00
r) Entertainment Exp 10,400.00 142,059.00
s) Guest House. - -
t) Sample Charges - -
u) Security Charges - -
v)  |Other Administrative Expenses
-Bank Charges 52,255.00 32,436.00
-Internet Charges 120,624.00 75,478.00
-Computer Expenses - -
-Membership Fees - -
-Digitisation charges - -
-Penalty - -
-Others 15,545,117.00 17,367,226.00
w) Prior Period Expenditure 2,106,396.00 4,268,660.00
TOTAL 297,173,412 287,665,631
SCHEDULE 22 -Repair & Maintenance Expenses CURRENT YEAR | PREVIOUS YEAR
Repair & Maintenance
i) Repair and Maintenance of Office 6,267,731 7,551,054
ii)  |Repair and Maintenance of AC Plant, Computers & Other Equipments - -
iii)  |Repair, Running and Maintenance of Vehicles - -
iv) Others - -
TOTAL 6,267,731 7,551,054




TVLOL

AdD uo 1sa1nuj -s1dyaQ (o

Jssai

sueoT 18I0 uo (q

sueo paxij uQ (e

dIvd LSHYALNI - ST A'TNAIAHIS

L16'620'L S6LLT96 TVLOL

- - pun,] 19SSy PoXI] 03 PoII9JSUBI], :SSoT]

L16'620'L S6LLT96 TVLOL

L16620°L S6LL19'6 $19SSY paxId uQ
NOLLVIDIddAd - ¥Z ATNAIHIS

JIe3) SNOIAd.I] JIe3X JUI.LIND

000'000°€ 000°00S‘S TVLOL

- - suonesiues.,/suonninsuj 03 usAld sarpisqns (q

000000°¢ 000005°S (210SA ‘TY.LAD %8 dund ‘qer [eLI9joy) uonesiuesio/suonnmnsuj 0} UsAl syuery (e
LA SA1AISANS 'SLNVYI NO FdN.LIANAdXH - €2 ATNAIHIS

Ie9X SNoIAdI] JIeg) JUa.LIN) _ _ _

(*sy ur junowy)

9T0Z-€0-T€ AAAdNT dVIA FHL 404 THN.LIANAIXH ¥ FINOINI 40 LHYVd ININHOI STTNAIHIS

VIANI 40 ALIHOH.LNV SGYVANVLS ANV ALIAVS AOO0




I o
Jssai

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
FORMING PART OF BALANCE SHEET AS AT 31.03.2016

Treatment of Unspent Grants on CASH BASIS

2015-16 2014-15
Cash & Bank Balance as on last day 19,463,594.00 533,434,203.00
Balance with Regional Offices 30,926,821.00 24,514,434.00
ADD: Investments in FD 1,408,292,937.00 608,880,974.00
ADD: TDS Refundable on FD 7,858,543.00 1,191,413.00
Less: Internal Earnings of FSSAI for the Financial 2015-16 296,462,374.00 -
Less: Internal Earnings of FSSAI for the Financial 2014-15 301,159,250.00 301,159,250.00
Less: Internal Earnings of FSSAI for the Financial 2013-14 331,878,910.00 331,878,910.00
Less: Internal Earnings of FSSAI for the Financial 2012-13 255,325,389.00 255,325,389.00
Less: Internal Earnings of FSSAI for the Financial 2011-12 31,284,900.00 31,284,900.00
Less: Internal Earnings of FSSAI for the Financial 2010-11 7,196,249.00 7,196,249.00
Less: Internal Earnings of FSSAI for the Financial 2009-10 4,983,589.00 4,983,589.00
Less: Internal Earnings of FSSAI for the Financial 2008-09 1,332,896.00 1,332,896.00
Unspent Grant for the year (Current Liability) 236,918,338.00 | 234,859,841.00
Grant received during the year 548,800,000.00 411,100,000.00

Add: Unspent balance at the beginging of the year 234,859,841.00 270,264,441.00
Less: Unpent balance of grant at the end of the year (236,918,338.00)| (234,859,841.00)
Less: Grants Capitalised during the year - -
Less: Grant Refunded to Ministry (91,600,000.00) -
Grants to be shown as Income from Ministry 455,141,503.00 | 446,504,600.00
SNO. Funds Received other than Grant of FSSAI for the Financial Year 2015-16 2014-15
1 License Fee 195,939,501.00 188,011,968.00
2 Product Approval 21,050,001.00 35,400,056.00
3 Sample Testing (3,799,256.00) 5,584,370.00
4 Rejected Samples 2,512,066.00 -
5 Bank Interest 76,085,866.00 46,259,759.00
6  Auto Sweep Interest 2,095,582.00 -
7  Guest House Fees 166,159.00 119,711.00
8 RTIFees 19,067.00 21,516.00
9 Sale of Tender/Newspaper 36,442.00 21,946.00
10 Costof Tender 16,500.00 1,000.00
11 Received from CDSCO - 25,000,000.00
12 Security Deposit/Earnest Money 942,323.00 516,968.00
13 Prior Period Adjustment 41,592.00 6,792.00
14 Stale Cheques 236,036.00 137,319.00
15 Statutory Deduction from Salary 866,385.00 68,251.00
16 Other Receipts 254,110.00 -
296,462,374.00 | 301,149,656.00
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SCHEDULES FORMING PART OF THE FINANCIAL ACCOUNTS

FOR THE YEAR ENDED 31-03-2016
SCHEDULE 26 - SIGNIFICANT ACCOUNTING POLICIES

1. ACCOUNTING CONVENTION

The financial statement are prepared on the basis of historical cost convention, unless otherwise
stated and on the accrual method of accounting.

2. REVENUE RECOGNITION
License Fees, Product Approval Fees and Sample Testing Fees are recognized as and when received.
Other Income is recognized on accrual basis. Interest on saving bank accounts is accounted on accrual
basis.

3. INVESTMENTS

Investment classified as “long term investments” are carried at cost. Provision for decline, other
than temporary, is made in carrying cost of such investments. Investments classified as “Current”
are carried at lower of cost and fair value. Provision for shortfall on the value of such investments is
made for each investment considered individually and not on a global basis. Cost includes acquisition
expenses like brokerage, transfer stamps.

4. FIXED ASSETS

Fixed Assets are stated at cost of acquisition less accumulated depreciation inclusive of inward freight,
duties and taxes and incidental and direct expenses related to the acquisition. In respect of projects
involving construction, related pre-operational expenses (including interest on loans for specific
project prior to its completion), forming part of the value of the assets capitalized.

Fixed Assets received by way of non-monetary grants, other than towards the Corpus fund, are
capitalized at values stated, by corresponding credit to capital Reserve.

5. DEPRECIATION

Depreciation is provided as per the provisions of Income Tax Act and based upon written down value
method & as per rates specified therein.

In respect of additions to / deductions from fixed assets during the year, depreciation is considered
accordingly.

6. VALUATION OF INVENTORIES

Expenditure on purchase of stationary, consumables, publication, and other stores is accounted as
revenue expenditure.

7. MISCELLANEOUS EXPENDITURE

Deferred revenue expenditure is written off over a period of 5 years from the year it is incurred.
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8. GOVERNMENT GRANTS

8.1 Government Grants are accounted on realization basis. However, where a sanction for release of
grant pertaining to the financial year is received before 31°* March and the grant is actually received
in the next financial year, the grant is accounted on accrual basis and an equal amount is shown as
recoverable.

8.2 Government Grants of capital nature are recognised on accrual basis and shown as capital grants
under Earmarked/ Endowment fund in consistent with fund based accounting.

8.3 Government grants for meeting revenue expenditure are treated, to the extent utilized, as income
of the year in which they are realized.

8.4 Unutilized grants computed on Cash Basis are carried forward and exhibited as a liability in the
balance sheet.

9. FOREIGN CURRENCY TRANSACTIONS

9.1 Transactions denominated in foreign currency are accounted at the exchange rate prevailing at
the date of the transaction.

9.2 Current assets, foreign currency loans and current liabilities are converted at the exchange rate
prevailing as at the year end and the resultant gain/loss is adjusted to cost of fixed assets, if the
foreign currency liability relates to fixed assets, and in other cases is considered to revenue.

SCHEDULE 27 - CONTINGENT LIABILITIES AND NOTES ON ACCOUNTS

A. CONTINGENT LIABILITIES

1. CONTINGENT LIABILITIES

1.1 Claims against the Authority not acknowledged as debts — Rs. NIL (Previous year Rs. NIL)

1.2 In respect of:

- Bank guarantees given by /on behalf of the Authority - Rs. NIL (Previous year Rs. NIL)

- Letters of Credit opened by Bank on behalf of the Entity- Rs. NIL ~ (Previous year Rs. NIL)

- Bills discounted with banks- Rs. NIL (Previous year Rs. NIL)

1.3 Disputed demands in respect of:

-Income-tax - Rs. NIL (Previous year Rs. NIL)
- Sales-Tax - Rs. NIL (Previous year Rs. NIL)
- Municipal Tax - Rs. NIL (Previous year Rs. NIL)

1.4 In respect of claims from parties for non-execution of orders, but contested by the Entry Rs. NIL
(Previous year Rs. NIL)
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2. CAPITAL COMMITMENTS

Estimated value of contracts remaining to be executed on capital account and not provided for (net of
advances) Rs. NIL (Previous year Rs. NIL)

B. NOTES TO ACCOUNTS

Food Safety and Standards Authority of India is a Statutory Authority established under Food Safety
& Standards Act, 2006 under the Administrative control of the Ministry of Health & Family Welfare
and is fully financed by Govt. of India, therefore, its accounting policies are mostly based on GFR’s &
R&P Rules. The accounting principles and policies of the authority in brief are as under:

1. CURRENT ASSETS, LOANS AND ADVANCES

In the opinion of the management, the current assets, loans and advances have a value on realization
in the ordinary course of business, equal at least to the aggregate amount shown in the Balance Sheet.
Increase in advances during the year is mainly on account of advances given to employees/ outside
parties.

TAXATION

In the FY 2014-15 the Authority has obtained the PAN number i.e AAAGF0023K The Food Safety and
Standards Authority of India is registered as Trust, and the Authority has obtained exemption from
Income Tax under Section 12A of Income Tax Act, 1961.

2. FOREIGN CURRENCY TRANSACTIONS

2.1 Value of imports calculated on C.I.F. Basis:

Purchase of finished goods NIL
Raw Materials & Components (Including in transit) NIL
Capital Goods NIL
Stores, Spares and Consumables NIL

2.2 Expenditure in foreign Currency:
a) Travel 16,15,679/-
b) Remittances and Interest payment to Financial Institutions/

Bank in Foreign Currency NIL

c) Other expenditure:

Commission on sales NIL
Legal and Professional Expenses NIL
Miscellaneous Expenses NIL
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2.3 Earnings:
Value of exports on FOB basis NIL
Value of Services NIL

3. The presentation of the financial statements is based upon the prescribed format given by CAG
applicable to our Authority.

4. SOURCE OF FUNDS
The receipts of funds in the budget of the authority are classified as under:-
i) Net grant from Ministry of Health & Family Welfare, Govt. of India

ii) Misc. Receipts like Licence Fee, Sample Testing Fee, Interest on saving bank accounts, Interest on
Fixed Deposits and other miscellaneous receipts, etc.

5. FIXED ASSET FUND & BUILDING FUND

The capital assets acquired out of grant-in-aid has been capitalized under fixed assets by capitalizing
grant under Corpus Fund by simultaneously reducing the grant in aid received for the year and
accordingly, the depreciation charged on the fixed assets has been charged to the corresponding fund
in accordance with fund based accounting and matching concept.

6. Figures are rounded off to the nearest rupees.

7. Figures of the previous year have been regrouped/ rearranged and recasted wherever considered
necessary in lines with format prescribed by AGCR adopted by the Authority.

8. Schedule 1 to 27 are annexed to and form an integral part of the Balance Sheet as at 31-03-2016
and the Income and Expenditure account for the year ended on that date.
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ANNEXURE I
LOANS AND ADVANCES FY 2015-2016
SNO. NAME OF PARTIES AMOUNT
1 DIRECTORATE OF ADVERTISEMENT AND VISUAL PUBLICITY 1,20,86,630.00
2 INDIA TRADE PROMOTION ORGANIZATION 5,84,637.00
3 DEEN DAYAL UPADHYAYA INST. 23,00,000.00
4 ADVANCES TO STAFF 11,91,465.00
5 TATA SKY 11,770.00
6 FCI, MUMBAI 2,00,000.00
7 CONTROLLER OF PUBLICATION 12,80,750.00
8 CARRIER AIRCONDITIONING 14,69,998.00
9 INDIAN HABITAT CENTRE 89,740.00
10 CENTRAL GOVT. EMPLOYEES WELFARE ASSOCIATION 35,000.00
11 NATIONAL INFORMATICS CENTRE SERVICES 1,63,369.00
12 DEEN DAYAL UPADHYAYA INSTITUTE 57,000.00
TOTAL 1,94,70,359.00
LOANS AND ADVANCES FY 2014-2015
SNO. NAME OF PARTIES AMOUNT

1 DIRECTORATE OF ADVERTISING AND VISUAL PUBLICITY 1,73,39,611.00
2 ADVANCE TO STAFF 1,03,489.00
3 TATA SKY 11,990.00
4 PRAGATI INDIAN OIL 21,840.00
5 CENTRAL INSTITUTE OF FISHERIES TECH 1,50,000.00
6 TATA SKY 10,200.00
7 DIRECTOR OF HEALTH SERVICES (LAKSHYADEEP) 62,750.00
8 INSTITUTE OF RURAL MANAGEMENT ANNAD 35,955.00
9 FDA CHATTISGARH 67,250.00
TOTAL 1,78,03,085.00




LOANS AND ADVANCESF.Y 2013-2014
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SNO. NAME OF PARTIES AMOUNT

1 DIRECTORATE OF ADVERTISING AND VISUAL PUBLICITY 5,50,55,664.00
2 MANUPATRA 46,000.00
3 TATA SKY 9,900.00
4 NATIONAL PRODUCTIVITY COUNCIL 1,000.00
5 INSTITUTE OF SECRETARIAT TRAINING AND MANAGEMENT 2,000.00

TOTAL 5,51,14,564.00

LOANS AND ADVANCESFEY 2008-09 TO 2012-2013
SNO. NAME OF PARTIES AMOUNT

1 ABP PVT LTD. 14,134.00
2 ALL INDIA FOOD PROCESSING ASSOCIATION 2,167.00
3 AUTHORISED OFFICER CHENNAI 10,000.00
4 AUTHORISED OFFICER JNPT NHAVA SHEVA. 10,000.00
5 AUTHORISED OFFICER SEA PORT CHENNAL 10,000.00
6 BAG FULL 1,200.00
7 COMMISSIONER OF FOOD SAFETY, J&K 2,45,073.00
8 CONFEDERATION OF INDIAN INSTT 18,50,000.00
9 CONSUMER ASSOCIATION OF INDIA CHENNAI 58,148.00
10 D.G.ACADEMY OF ADMINISTRATION BHOPAL 90,000.00
11 DAKSH EDUCATION & WELFARE SOCIETY 2,64,900.00
12 DEEN DYAL UPADHYAY 2,34,008.00
13 DIRECTORATE OF ADVERTISING AND VISUAL PUBLICITY (DAVP) 44,56,977.00
14 DY DIRECTOR SPIPA, AHEMDABAD 1,002.00
15 FICCI 79,750.00
16 GENERAL SECRETARY DELHI TELEGRAPH ACADEMY 50,000.00
17 H.S.C.C. INDIA LTD 16,414.00
18 INDIA TRADE PROMOTION ORGANISATION 2,00,000.00
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19 INDIAN INSTITUTE OF MANAGEMENT BANGALORE. 4,37,698.00
20 NATIONAL INSTITUTE NUTRITION 47,43,444.00
21 S.S. BUILDCON PVT LTD GHAZIABAD 2,00,000.00
22 STATE HEALTH SOCIETY (IDSL) JAIPUR 4,56,400.00
23 UAHFWS FOOD SAFETY& STANDARDS DEHRADUN 1,61,600.00
24 DEPUTY DIRECTOR CHENNAI 1,10,000.00
25 DEPUTY DIRECTOR (F&VP) NBCC 44,394.00
26 DEPUTY DIRECTOR GUWAHATI 10,000.00
27 DEPUTY DIRECTOR - KOLKATA 62,336.00
28 DEPUTY DIRECTOR MUMBAI 90,000.00
29 LTC ADVANCE 1,96,363.00
30 PITAMBER SINGH 5,625.00
31 R. B. KHOTKAR 4,237.00
32 S.KHALDAR 10,000.00
33 S.S. TOMAR 86,400.00

TOTAL 1,42,12,270.00
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Separate Audit Report of the Comﬁtrolter & Auditor General of India on the accounts of
Food Safety & Standards Authority of India for the year ended 31st March 2016

We have audited the attached Balance Sheet of Food Safety & Standards Authority of India
(the Authority) as at 31 March 2016, Income & Expenditure Account and Receipts &
Payments Account for the yéar ended on that date under Section 19 (2) of the Comptroller &
Auditor General’s (Duties, Powers & Conditions of Service} Act, 1971. These financial
statements are the responsibility of the Au{;hority’s management. Our responsibility is to
express an opinion on these financial statements based on our audit.

2. This Séparate Audit Report contains the comments of the Comptroller & Auditor
General of India (CAG) on the accounting treatment only with regard to classification,
-conforrnity with the best accounting practices, accounting standards and disclosure norms elc.
Audit observations on financial transactions with regard to compliance with the Law, Rules &
Regulations (Propriety and Regularity) and efficiency-cum- performance aspects, ete., if any,
are reported through Inspection Reports/CAG’s Audit Report separately.

3. We have conducted our audit in accordance with auditing standards -generally
accepfed in India. These standards réquire that we plan and perform the audit to obtain
reasonable assurance about whether the financial statements are free from material
misstatements. An audit includes examining on a test basis, evidences supporting the amount
and disclosure in the financial statements. An audit also includes assessing the accounﬁng
principles used and significant estimates made by management, as well as evaluating the
overall presentation of financial statemehts. We believe that our audit provides a reasonable
basis for our opinion.

4. Based on our audit, we report that:-

i We have obtained all the information and explanations, which to the best of oui‘
lmowledge and belief were necessary for the purpose of our audit.

ii. The Balance Sheet, Income & Expenditure Accbunt and Receipts & Payments
Account dealt with by this report have been drawn up in the uniform format of accounts
approved by the Ministry of Finance, Government of India. '

iii. In our opinion, proper books of accounts and ofher relevant records have been .
maintained by the Authority, in so far as it appears from our examination of such books.

iv. We further report that:



I o
Jssai

A, Balance Sheet
A.1.  Liabilities
A.1.1 Earmarked fund (schedule 3) ¥ 2.34 crore

The Authority had shown ¥ 2.34 crore as Earmarked Fund which was the amount of grants-in-
aid received from Ministry of Health and Family Welfare during 2011-12 and was spent
during that year on procurement of fixed assets for the Authority. The same is continued to be
reflected ‘under Earmarked Fund. It should have been reflected under Capital Fund and not
under Earmarked Fund which resulied in understatement of Capital Fund and overstatement of
Earmarked Fund by ¥ 2.34 crore.

A.1.2. Current Liabilities & Provisions: T 28.81 crore

An amount of ¥ 18.19 crore was collected as fees under the Product Approval
Scheme during the period 2012-13 to 2015-16 which was stated to be non-refundable.
However, the Product Approval Scheme was quashed by Supreme Court on 19 August
2015. At that time, 1876 applications were pending with the Authority, The fee of the
same was not refunded to the applicants and the same was taken as receipt of the Authority.
As these applications were pending decision of either rejection or approval of the
application, the fees received on these applications should have been shown as Hability in

the accounts. Hencé, the liabilities of the Authority were understated-by ¥ 4.69 crore (1876
X 25000).

Further, the amount of fees received under the Product Approval Scheme during the

year was treated as income of the Authority. This resulted in overstatement of income of ¥

2.10 crore.

B. Income & Expenditure account

B.1 Expenditure

B.1.1 Administrative Expenditure T 29.71 crore

The Authoriiy incurred an expendituré of ¥ 0.21 crore on bills pertaining to the previous year.
It had failed to make provisions for the payment of ¥ 0.21 crore in liabilities during the
previous year and depicted it as prior period expenses in the current year. This is in

contravention of AS 5 resulting in overstatement of expenditure and understatement of capital
fund by ¥ 0.21 crore. : =
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C. Reeeipt & Payment Account

C.1.  The interest receipt of ¥ 7.60 crore in the Receipt & Payment Account included an
accrued interest of T 0.91 crore which was not actually received. “This resulted in an

overstatement of receipt of ¥ 0.91 crore.
D. General

D.1. - The provision for retirement benefits as required in the uniform format of accounts for

the central autonomous bodies was not made on actuarial basis.

D2.  Under the schedule 11 Current assets, the Authority has shown work in progress in
Northern region (CHEB) ¥ 0.45 crore and Regional office Chennai ¥ 0.56 crore. However,
scrutiny of records revealed that these related to the on-going civil work in these areas. As per
the Uniform format of accounts these should be shown as capital work in progress under the

fixed assets instead of current assets.

D.3. . As per AS 1, all significant accounting policies adopted in the preparation and
presentation of financial statements should be disclosed. The Authority although declared iﬁ
its significant accounting policies that it was exempt from income tax, however, it did not take
action to recover the TDS amounting to ¥ 0.78 crore deducted from its income from income

tax authorities.
E. Grants-in-aid:

The Authority received grants in aid of ¥ 54.88 crore from Ministry of Health and Family
Welfare during the year 2015-16. It had unspent balance of ¥ 23.49 crore at the beginning of
the year and had refunded ¥ 9.16 crore. The Authority could utilise a sum of ¥ 45.52 crore,

leaving a balance of T 23.69 crore as unutilised grarit, as on 31* March 2016.

V. Subject to our observations in the preceding paragraphs, we report that the Balance
Sheet, Income & Expenditure Account and Receipts & Payment account dealt with by this

report are in agreement with the books of accounts.

vi. In our opinion and to the best of our information and according to the explanations
given to us, the said financial statements read together with the Accounting Policies and Notes
on Accounts, and subject to the significant matters stated above and other matters mentioned
in Annexure to this Audit Report give a true and fair view in conformity with accounting

principles generally accepted in India:

a, In so far it relates to the Balance Sheet, of the state of affairs of the Food Safety and -
Standards Authority of India (FSSAI) as at 31 March 2016 : and
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b. In so far as it relates to Income &Expenditure Account of the surplus for the year
ended on that date.

For and on behalf of the C&AG of India

Place: New Delhi Director General of Audit
Date: % -3 V- (Central Expenditure)
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Annexure

1. Adequacy to Internal Audit System

The internal audit was conducted by Ministry of Health and Family Welfare up to 2013-14.
2. Adequacy of Internal Control

The internal control was not adequate due to:-

1. Consistent f)rior period adjustments of Income & Expenditure were observed in the

accounts of the Authority since 2009-10.

2. Physical verification in respect of branch offices was not conducted.
3, Internal audit was not done regularly by the Ministry.

4. Statutory liability was outstanding.

3. System of Physieal verification of fixed assets

Physical verification of fixed assets of the Authority’s headquarter was conducted for the year

2015-16. Physical verification of fixed assets in respect of branch offices was not conducted.
4. System of physical verification of inventory

Physical verification of inventory like books, stationery and other consumables was conducted

for the year 2015-16. Physical verification of inventory in respect of branch offices was not

conducted.
5. Regularity in payménf of statutory dues

Statutory liability of ¥ 3.10 lakh was outstanding as on 31.03.16
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